[List of cases where e-Payment of Court fees was made during the month of March-2021.

District Case No. Petitioner Name VSAdvocate
Respondent Name Registration Payment o
Court Fees

1 [Ms. Pinki, DistrictCentral

Jud; i
Cou%f—’01 Comercial M/S. R.S.
CS ENTERPRISES VS.
(COMM)- NISHANT PRAKHARSUDHIR
778/21 RAVINDER PRSAD KUMAR 04.03.2021 |01.03.2021
CS
(COMM)- [CICI BANK VS.PUNIT
825/21 RAJINDER JAIN BHALLA 05.03.2021 |01.03.2021

WELCOME SAREESNEELAM
CS(COMM [CREATION VS. M/S/KUMAR

)-1119/21 [TAURUS TEXTILES MALIK 08.03.2021 |01.03.2021
CS SURESH KUMAR|

(COMM)- AGGARWAL VS.

857/21 SEVENTY JEANS A.K. NIGAM  |08.03.2021 |03.03.2021
CS

(COMM)- [CICI BANK VS. SHIVPUNIT

853/21 PRASAD GUPTA BHALLA 00.03.201 [02.03.2021

PUNJAB  NATIONAL
CS(COMM BANK VS. JOGINDER

)-872/21 |PAL DHINGRA NEHA GARG |09.03.2021 [03.03.2021
CS(COMM [ICICI BANK VS.,PUNIT

)-878/21 MANOJ KUMAR BHALLA 10.03.2021 |02.03.2021
CS(COMM [CICI BANK VS.,PUNIT

)-126/21 |[SHAILENDRA BHARTI BHALLA 10.03.2021 |02.03.2021
CS

(COMM)- [CICI BANK VS./PUNIT

922/21 DARSHAN BHALLA 15.03.2021 |06.03.2021
CS

(COMM)- JAY KAY SHOES VS.,ARSH

924/21 INTR ENTERPRISES BHALLA 16.03.2021 [10.03.2021
CS SURESH KUMAR|

(COMM)- AGGARWAL VS SH.JYOTI

937/21 ISHNEET SHARMA 17.03.2021 [12.03.2021
CS TRADEWELL SPARES

(COMM)- [PVT. LTD. VS. AYDEEROSHAN
943/21 BUILDERS PVT. LTD. |[SANTHALLIA [18.03.2021 [12.03.2021

CS POOJA PAPER

(COMM)- PRODUCTS VS. P.C/[SHEKHAR

132/21 PRESS PVT. LTD GUPTA 19.03.2021 [15.03.2021
CS

(COMM)- DINESH JAIN VS. P.BJHARSH
046/21 RETAIL PVT. LTD. GOYAL 19.03.2021 [16.03.2021




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS

(COMM)- [CICI BANK VS. INDUVIKAS

1003/21 [TYAGI CHOPRA 22.03.2021 [17.03.2021
CS

(COMM)- [CICI BANK VS.MANISH

998/21 RAGHAV TANDON DEWAN 22.03.2021 [13.03.2021
CS

(COMM)- [CICI BANK VS MANISH

1004/21 [DINESH SINGH DEWAN 22.03.2021 [10.03.2021
CS ICICI BANK VS.

(COMM)- MANOJ KUMARVIKAS

1008/21 |ARORA CHOPRA 22.03.2021 [17.03.2021
CS RAJ KUMAR TULSIAN|

(COMM)- VS. PRAYAGHITENDER

1006/21 POLYTECH NAHTA 22.03.2021 [10.03.2021
CS ICICI BANK VS.

(COMM)- MOHAMMAD VIKAS

1017/21  MANZOOR ALAM CHOPRA 22.03.2021 [17.03.2021

CS
(COMM)- TIMES INTERNET VS.RAJEEV
1018/21  VOKIN BROTHERS IAGGARWAL [22.03.2021 [18.03.2021

CS
(COMM)- [CICI BANK VSMANISH
1010/21 [PARVINDER SINGH |DEWAN 22.03.2021 [13.03.2021

CS(COMM [CICI BANK VS,
)-1014/21 TARENDER SINGH IALOK KUMAR |22.03.2021 [18.03.2021

CS

(COMM)- [CICI BANK VS HEMANT

965/21 IANURAG PRASAD GUPTA 20.03.2021 [12.03.2021
SUPER
SCHWEISSTECHNIK

CS(COMM [INDIA VS. PRANAVISANJEEV

)-1052/21 [INDUCTION SINGH 23.03.2021 [19.03.2021
MARION BIOTECH

CS PVT. LTD. VS. BROWN|

(COMM)- [LABORATORIES PVT.,RAJEEV

1053/21 |[LTD. KUMAR 23.03.2021 [19.03.2021

CS BANK OF BARODA VS.

(COMM)- KUAWAR MALAKAICHETNA

1055/21  |RANI MALHOTRA [23.03.2021 [19.03.2021

CS

(COMM)- [CICI BANK VS.VIKAS 19.03.2052

1056/21  [PRADEEP KUMAR CHOPRA 23.03.2021 |1




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

CS
(COMM)- [CICI BANK VS. PURANDEEPAK
1095/21  SINGH KAUSHIK 25.03.2021 [19.03.2021
CS
(COMM)- [CICI BANKRAJEEV
1097/21  VS.RAJEEV DHAWAN DHAWAN 25.03.2021 [19.03.2021
CS(COMM [CICI BANK VS.DEEPAK
)-1101/21 [PUSHPA KAUSHIK 25.03.2021 [19.03.2021
CS(COMM [ICICI BANK VS.DEEPAK
)-1142/21 MANISH CHOPRA KAUSHIK 30.03.2021 |24.03.2021
CS
(COMM)- [CICI BANK VS.
1116/21 RUKSAR QAISAR ALI |27.03.2021 [17.03.2021
CS
(COMM)- [CICI BANK VS. MOHD.DEEPAK
1145/21 IRFAN KAUSHIK 30.03.2021 |24.03.2021
CS(COMM [CICI BANK VS. HARIPUNIT
)-1152/21 |OM YADAV BHALLA 30.03.2021 [19.03.2021
CS
(COMM)- [CICI BANK VS.PUNIT
1136/21 VISHAL CHOPRA BHALLA 30.03.2021 [19.03.2021
CS(COMM [ICICI BANK VS. HARIPUNIT
)-1153/21 |OM YADAV BHALLA 30.03.2021 [19.03.2021
CS
(COMM)- [CICI BANK V.S ANKITDEEPAK
1154/21  YADAV KAUSHIK 30.03.2021 |24.03.2021
CS ICICI BANK VS.
(COMM)- MOHAMMAD. YUNUSDEEPAK
1155/21 MALIK KAUSHIK 30.03.2021 [24.03.2021
CS
(COMM)- KRISHAN MANDAL VS.BASANT
1158/21 RAJVIR JAGLAN GUPTA 30.03.2021 [16.03.2021
CS
(COMM)- DEEPAK
1169/21 ICICI BANK VS. PAPPU KAUSHIK 31.03.2021 [25.03.2021
CS
(COMM)- [CICI BANK VS. PUJADEEPAK
1170/21 MISHRA KAUSHIK 31.03.2021 [25.03.2021
Sh. Rajneesh Kumar/Central
Gupta, District
Judge, Commercial CS PUNIT
Court-02 (COMM)/8[ICICI BANK LIMITEDKUMAR
08/2021 Vs OMJEE KUMAR BHALLA(P), |05-03-2021 |01-03-2021
CS PUNIT
(COMM)/8[ICICI BANK LIMITEDKUMAR
10/2021 Vs ANUJ SOOD BHALLA(P), |05-03-2021 [01-03-2021




District

Case No.

Petitioner Name VS

Respondent Name

ICICI BANK LIMITED

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

CS Vs CUCKU|

(COMM)/8 ENTERPRISES PVTALOK

16/2021 [LTD KUMAR(P), [05-03-2021 [01-03-2021

CS SURESH KUMAR|

(COMM)/8AGGARWAL Vs 3 S 08-03-

50/2021 [ZONE AND ORS A KNIGAM(P),08-03-2021 2021
SURESH KUMAR

CS IAGGARWAL Vs LAL JI

(COMM)/8 ENTERPRISES AND 03-03-

51/2021  |ORS A KNIGAM(P),08-03-2021 2021

CS PUNIT

(COMM)/8[ICICI BANK LIMITEDKUMAR 02-03-

52/2021 Vs DEEPTI ADLAKHA BHALLA(P), |08-03-2021 |2021

CS ICIC BANK LIMITED

(COMM)/8Vs NIDHI SINGHDEEPAK 04-03-

66/2021 MAMIK KAUSHIK(P), |09-03-2021 [2021

CS ICICI BANK LIMITEDPUNIT

(COMM)/8Vs PRADEEP SINGHKUMAR 04-03-

73/2021  INIRWAN BHALLA(P), [10-03-2021 [2021

CS PUNIT

(COMM)/8[ICICI BANK LIMITEDKUMAR 04-03-

74/2021 Vs SUNIL KUMAR BHALLA(P), [10-03-2021 [2021

CS PUNIT

(COMM)/8[ICICI BANK LIMITEDKUMAR 04-03-

75/2021 Vs USHA RANI BHALLA(P), [10-03-2021 [2021
VIPIN GUPTA Vs

CS GAURAV

(COMM)/9MANDIRATTA ANDRAJEEV

03/2021 |ANR GARG(P), 12-03-2021 |01-03-2021

CS PUNIT

(COMM)/9[ICICI BANK LIMITEDKUMAR 06-03-

12/2021 Vs SIDDHANT PANDEYBHALLA(P), [15-03-2021 2021

CS

(COMM)/9MR GOBIND SINGH VSTARUN 08-03-

26/2021 MR VARUN MEHTA | KAPOOR(P), [16-03-2021 [2021
ITS COMPUTERS Vs

CS TRANSTREASURE YOGESH

(COMM)/9SERVICE INDIA PVTKUMAR

27/2021 [LTD CHANDNA(P), |16-03-2021 |05-03-2021
DAVINDER WALIA Vs

CS CIGNA TTK HEALTHSAMEER

(COMM)/9INSURANCE CO LTDNANDWANI(P 08-03-

29/2021 |AND ORS ), 17-03-2021 2021




District Case No.

Petitioner Name VS

Respondent Name

Advocate

ofDate of e-
Payment o
Court Fees

Date
Registration

CS PUNJAB NATIONAL

(COMM)/9BANK Vs MOHDMEENA

30/2021 JAVED AND ORS GUPTA(P), 17-03-2021 [12-03-2021

CS

(COMM)/9[ICICI BANK LIMITEDDEEPAK

48/2021 Vs PARVEEN KUMAR |KAUSHIK(P), |20-03-2021 [16-03-2021
ICICI BANK LIMITED

CS Vs ALTIUS AUTO

(COMM)/9[SOLUIONS PVT LTDDEEPAK

49/2021 |AND ANR KAUSHIK(P), |20-03-2021 [16-03-2021
IANISH AGGARWAL
PROP OF M/S
PRAKASH SAREE

CS BHANDAR Vs

(COMM)/9|SHEETAL SAREE ANDASHISH

50/2021 | ANR KAPUR(P), 20-03-2021 [15-03-2021

CS

(COMM)/9[ICICI BANK LIMITEDALOK

68/2021 Vs NEERAJ MEHTA KUMAR(P), [22-03-2021 [15-03-2021

CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

69/2021 Vs RADHIKA KAPOOR |CHOPRA(P), [22-03-2021 [17-03-2021

CS ICICI BANK LIMITED

(COMM)/9Vs SUMIT JHA ANDDEEPAK

70/2021 |ANR KAUSHIK(P), [22-03-2021 [17-03-2021

CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

71/2021 Vs ROHIT CHOPRA(P), |22-03-2021 [17-03-2021

CS ICICI BANK LIMITED

(COMM)/9Vs PRASHANT NARAINMANISH

72/2021 |DIXIT DEWAN(P), |22-03-2021 [17-03-2021

CS

(COMM)/9[ICICI BANK LIMITEDMANISH

73/2021 Vs PANKAJ NAGIA DEWAN(P), [22-03-2021 [13-03-2021

CS ICICI BANK LIMITED

(COMM)/9|Vs ANURAGMANISH

74/2021 | AGGARWAL AND ANR DEWAN(P), |22-03-2021 [13-03-2021

CS

(COMM)/9[ICICI BANK LIMITEDMANISH

75/2021 Vs YUVRAJ SINGH DEWAN(P), [22-03-2021 [13-03-2021
LAXMI REMOTE

CS (INDIA) PVT LTD Vs

(COMM)/9PRATHAPCHANDRAN MANISH

76/2021 NAIR BATRA(P), 22-03-2021 [12-03-2021




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

CS ICICI BANK LIMITED

(COMM)/1 Vs PRABHMEETVIKAS

037/2021 SINGH CHOPRA(P), [23-03-2021 [18-03-2021

CS

(COMM)/1[ICICI BANK LIMITEDDEEPAK

038/2021 Vs ABHISHEK KAUSHIK(P), |23-03-2021 [16-03-2021

CS

(COMM)/1[ICICI BANK LIMITEDVIKAS

040/2021 Vs PAVAN NAGAR CHOPRA(P), |23-03-2021 [18-03-2021

CS

(COMM)/1[ICICI BANK LIMITEDVIKAS

041/2021 Vs SARITA YADAV CHOPRA(P), |23-03-2021 [18-03-2021

CS UNION BANK OF

(COMM)/1INDIA Vs LAXMIKRISHAN

059/2021 TRADERS AND ANR [NARANG(P), [24-03-2021 [05-03-2021

CS ICICI Bank VsPUNIT

(COMM)/1 PRESIDIUM KUMAR

060/2021 GURGAON AND ORS |BHALLA(P), [24-03-2021 [18-03-2021
ICICI Bank Vs

CS PRESIDIUM PUNIT

(COMM)/1INDIRAPURAM ANDKUMAR

061/2021 |ORS BHALLA(P), [24-03-2021 [18-03-2021

CS PUNIT

(COMM)/1 ICICI Bank VsKUMAR

062/2021 [UMASHANKAR BHALLA(P), |24-03-2021 [18-03-2021

CS PUNIT

(COMM)/1[ICICI Bank Vs PREETIKUMAR

063/2021 TALWAR BHALLA(P), |24-03-2021 [18-03-2021

CS PUNIT

(COMM)/1[ICICI Bank Vs BIKASKUMAR

064/2021 KUMAR SINGH BHALLA(P), [24-03-2021 [18-03-2021

CS

(COMM)/1[ICICI BANK LIMITEDDEEPAK

084/2021 Vs SAZID KHAN KAUSHIK(P), |25-03-2021 [19-03-2021

CS ICICI Bank Vs

(COMM)/1JAGDISH PRASADDEEPAK

085/2021 TYAGI KAUSHIK(P), |25-03-2021 [19-03-2021

CS ICICI BANK LIMITED

(COMM)/1 Vs LOKESHDEEPAK

086/2021 SEHRAWAT KAUSHIK(P), |25-03-2021 [19-03-2021

CS

(COMM)/1 [[CICI Bank Vs MUKESHDEEPAK 20-03-

087/2021 AND ANR KAUSHIK(P), |25-03-2021 [2021




District

Case No.

CS
(COMM)/1
088/2021

Petitioner Name VS

Respondent Name

ICICI BANK LIMITED
Vs ASHA KUMARI

Advocate

DEEPAK
KAUSHIK(P),

Date
Registration

25-03-2021

ofDate

of e-
Payment o
Court Fees

19-03-2021

CS
(COMM)/1
103/2021

STATE BANK OF INDIAASHOK

Vs AKS ENTERPRISES
AND ANR

KUMAR
BAHL(P),

26-03-2021

22-03-2021

CS
(COMM)/1
107/2021

UCO BANK Vs VIKASH
MALIK

B.K.MISHRA(P
)7

27-03-2021

18-03-2021

CS
(COMM)/1
108/2021

Punjab National Bank
Vs
IAND ANR

JATIN SABARWALIQAISAR

ALI(P),

27-03-2021

17-03-2021

CS
(COMM)/1
109/2021

PUNJAB
BANK Vs
INISHAN AND ANR

NATIONAL

QAMRULQUAISAR

ALI(P),

27-03-2021

17-03-2021

CS
(COMM)/1
123/2021

ICICI BANK LIMITED

Vs MANISTER KUMARDEEPAK

KUSHWAHA

KAUSHIK(P),

30-03-2021

24-03-2021

CS
(COMM)/1
126/2021

ICICI Bank
CHANDRAKALA
PARIHAR AND ANR

Vs

PUNIT
KUMAR
BHALLA(P),

30-03-2021

19-03-2021

CS
(COMM)/1
127/2021

ICICI BANK LIMITED
Vs RAJEEV NANDAN

DEEPAK
KAUSHIK(P),

30-03-2021

24-03-2021

CS
(COMM)/1
129/2021

ICICI Bank Vs SURYAPUNIT

KANT PANDEY AND
ANR

KUMAR
BHALLA(P),

30-03-2021

19-03-2021

CS
(COMM)/1
162/2021

PRAMOD KUMAR
ALTECH
INFRASTRUCTURE
PVT LTD

Vs

RAJESH
BHATIA(P),

31-03-2021

26-03-2021

Sh. Mahesh Chandra
Gupta, District
Judge, Commercial
Court-03

Central

CS(COMM
) 702/2021

iCICI BANK LTD. V/S
ARUN
AHLAWAT

SH. HEMANT]

KUMARGUPTA

01.03.2021

19.02.2021

CS(COMM
) 706/2021

RISHI RAJ  V/S
YOUTUBE LLC & ORS.

SH. RAJESH
BHATIA

01.03.2021

04.03.2021

CS(COMM
) 721/2021

ICICI BANK LTD. V/S
MONY SREEDHARAN
SUMESH

SH. VIKAS
CHOPRA

02.03.2021

22.02.2021

CS(COMM
) 740/2021

ICICI BANK LTD. V/S
RAJMANI KUMAR

SH. VIKAS
CHOPRA

02.03.2021

22.02.2021

CS(COMM
) 742/2021

ICICI BANK LTD. V/S
AMAN GUPTA

SH. VIKAS
CHOPRA

02.03.2021

22.02.2021




District

Case No.

CS(COMM
) 744/2021

Petitioner Name

Respondent Name

ICICI BANK LTD. V/S
MANNAT KAUR

VSAdvocate

CHOPRA

Date
Registration

02.03.2021

ofDate of e-
Payment o
Court Fees

25.02.2021

CS(COMM
) 745/2021

ICICI BANK LTD. V/S
GAUTAM GOEL

SH. VIKAS
CHOPRA

02.03.2021

22.02.2021

CS(COMM
) 746/2021

M/S OP. & SONS
TRADERS PVT. LITD.
V/S

AKHIL GUPTA

MS. RAMA
SHARMA

03.03.2021

22.02.2021

CS(COMM
) 781/2021

ICICI BANK LTD. V/S
SHARAD SHARMA

SH.
KUMAR
BHALLA

PUNIT

04.03.2021

27.02.2021

CS(COMM
) 784/2021

SACHIN AGGARWAL
'V/S GOLDEN EDGE
ENGINEERING
LTD.

(P)

SH.
KANT
MISHRA

RISHI

04.03.2021

01.03.2021

CS(COMM
) 785/2021

M/S ADITYA
PROMOTERS LTD. V/S
JATINDER ARORA

SH. RAVI
CHAND GARG

04.03.2021

24.02.2021

CS(COMM
) 786/2021

ICICI BANK LTD. V/S
ABHISHEK KUMAR

SH.
KUMAR
BHALLA

PUNIT

04.03.2021

27.02.2021

CS(COMM
) 787/2021

ICICI BANK LTD. V/S
LOKESH MATHUR

SH.
KUMAR
BHALLA

PUNIT]

04.03.2021

27.02.2021

CS(COMM
) 788/2021

ICICI BANK LTD. V/S
AMALUDDIN AHMED

SH.
KUMAR
BHALLA

PUNIT]

04.03.2021

27.02.2021

CS(COMM
) 789/2021

ICICI BANK LTD. V/S
PRASHANT SINGH

SH.
KUMAR
BHALLA

PUNIT

04.03.2021

27.02.2021

CS(COMM
) 798/2021

ICICI BANK LTD. V/S
VIVEK SINGH

SH.
KUMAR
BHALLA

PUNIT

05.03.2021

01.03.2021

CS(COMM
) 799/2021

ICICI BANK LTD. V/S
MONIKA BALI

SH.
KUMAR
BHALLA

PUNIT]

05.03.2021

01.03.2021

CS(COMM
) 800/2021

ICICI BANK LTD. V/S
KARNI SINGH

SH.
KUMAR
BHALLA

PUNIT

05.03.2021

01.03.2021

CS(COMM
) 801/2021

ICICI BANK LTD. V/S
AKLESH KUMAR|
'YADAV

SH.
KUMAR
BHALLA

PUNIT

05.03.2021

01.03.2021

CS(COMM
) 802/2021

ICICI BANK LTD. V/S
PANKAJ KUMAR|
MITTAL

SH.
KUMAR
BHALLA

PUNIT

05.03.2021

01.03.2021




District

Case No.

CS(COMM
) 803/2021

Petitioner Name VS

Respondent Name

ICICI BANK LTD. V/S
IASHOK KUMAR

Advocate

SH.
KUMAR
BHALLA

PUNIT

Date
Registration

05.03.2021

ofDate of e-
Payment o
Court Fees

27.02.2021

CS(COMM
) 826/2021

M/S UNICORN
DENMART LTD. V/S
INDIAN DENTAL
IASSOCIATION

SH. GUNJAN
KUMAR

06.03.2021

19.02.2021

CS(COMM
) 834/2021

ICICI BANK LTD. V/S
RAJ MOHAN PRASAD
& ANR.

SH.  SATISH
KUMAR

08.03.2021

27.02.2021

CS(COMM
) 839/2021

ICICI BANK LTD. V/S
ABHISHEK AGARWAL

SH.
KUMAR
BHALLA

PUNIT]

08.03.2021

02.03.2021

CS(COMM
) 845/2021

ICICI BANK LTD. V/S
MUKESH JOSHI

SH.
KUMAR
BHALLA

PUNIT

08.03.2021

02.03.2021

CS(COMM
) 848/2021

ICICI BANK LTD. V/S
NIDHI BHARDWAJ

SH.
KUMAR
BHALLA

PUNIT

08.03.2021

02.03.2021

CS(COMM
) 867/2021

M/S KARUNA
ABHUSHAN PVT. LTD.
V/S

M/S H.K. SONS & ANR.

SH.
KUMAR
PANDEY

ANIL

09.03.2021

03.03.2021

CS(COMM
) 868/2021

M/S KAMAL GUPTA
'V/S NORTH DELHI
MUNICIPAL
CORPORATION & ANR.

SH.
KUMAR

VINAY|

09.03.2021

24.02.2021
&
23.11.2020

CS(COMM
) 869/2021

M/S A.S TRADERS V/S
M/S R G GROUP/
RAJESH  PROJECTS
INDIA

PVT. LTD.

SH. S.B.
PATTANAIK

09.03.2021

12.11.2020

CS(COMM
) 894/2021

ICICI BANK LTD. V/S
HIMANSHU SHARMA

SH.
KUMAR
BHALLA

PUNIT

10.03.2021

04.03.2021

CS(COMM
) 895/2021

ICICI BANK LTD. V/S
MANOJ KUMAR

SH.
KUMAR
BHALLA

PUNIT

10.03.2021

04.03.2021

CS(COMM
) 893/2021

ICICI BANK LTD. V/S
POONAM KHURANA

SH.
KUMAR
BHALLA

PUNIT]

10.03.2021

04.03.2021

CS(COMM
) 901/2021

VIKAS MITTAL V/S
INORTH DELHI
MUNICIPAL
CORPORATION & ANR.

SH.
SATYENDRA
KUMAR
SINGH

12.03.2021

08.03.2021




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS(COMM [CICI BANK LTD. V/SSH. PUNIT]
) 921/2021 AMIT CHAUDHARY | KUMAR
BHALLA

15.03.2021 (06.03.2021

CS(COMM UMESH GUPTA V/SSH. SARVESH[17.03.2021 [10.03.2021
) 932/2021 SOUTH DELHI RAI
MUNICIPAL

CORPORATION & ANR.

CS(COMM TRADWEL SPARES (I)SH. ROSHAN[18.03.2021 [12.03.2021
) 941/2021 PVT. LTD. V/S SANTHALIA
CHANDNA MARBELS
PVT. LTD.

CS(COMM [CICI BANK LTD. V/S |SH. HEMANT]20.03.2021 [12.03.2021
) 957/2021 MANISH VERMA GUPTA

CS(COMM [CICI BANK LTD. V/SSH. DEEPAK?20.03.2021 [16.03.2021
) 958/2021 RAVINDER SINGH KAUSHIK

CS(COMM [CICI BANK LTD. V/S |SH. DEEPAK?20.03.2021 [16.03.2021
) 959/2021 SARVJEET KAUSHIK

CS(COMM ANISH AGGARWALSH. ASHISH]20.03.2021 [15.03.2021
) 960/2021V/S M/S A-ONE SUIT &KAPOOR
SAREE AND ANR.

CS(COMM [CICI BANK LTD. V/S SH. DEEPAK?22.03.2021 [17.02.2021

) VIVEK GOEL KAUSHIK

1020/2021

CS(COMM [CICI BANK LTD. V/S |SH. ALOK322.03.2021 [17.03.2021
) DHARAM PAL KUMAR

1022/2021

CS(COMM [CICI BANK LTD. V/S |SH. VIKAS22.03.2021 (17.03.2021
) POOJA ANEJA CHOPRA
1024/2021

CS(COMM [CICI BANK LTD. V/S |SH. VIKAS22.03.2021 (17.03.2021
) VED PRAKASH CHOPRA
1027/2021

CS(COMM [CICI BANK LTD. V/S [SH. VIKAS|22.03.2021 [17.03.2021
) SURESH CHOPRA
1029/2021

CS(COMM [CICI BANK LTD. V/S |SH. VIKAS22.03.2021 (17.03.2021
) JOGINDER SINGH CHOPRA
1030/2021

CS(COMM [CICI BANK LTD. V/S |SH. MANISH]22.03.2021 [16.03.2021
) M/S UNIVERSAL DEWAN
1031/2021 LANDMARKS PVT.
LTD. & ANR.




District

Case No.

CS(COMM
)

1032/2021

Petitioner Name VS

Respondent Name

ICICI BANK LTD. V/S
MOHD. SALEEM

Advocate

SH. MANISH
DEWAN

Date
Registration

22.03.2021

ofDate of e-
Payment o
Court Fees

13.03.2021

CS(COMM
)

1033/2021

ICICI BANK LTD. V/S
MOHIT MITTAL

SH. MANISH
DEWAN

22.03.2021

13.03.2021

CS(COMM
)

1034/2021

ICICI BANK LTD. V/S
PRAKASH SARKAR

SH. MANISH
DEWAN

22.03.2021

13.03.2021

CS(COMM
)

1035/2021

ICICI BANK LTD. V/S
JYOTI MANN

SH. MANISH
DEWAN

22.03.2021

13.03.2021

CS(COMM
)

1049/2021

ICICI BANK LTD. V/S
'YOGESH KUMAR

SH. VIKAS
CHOPRA

23.03.2021

19.03.2021

CS(COMM
)

1050/2021

ICICI BANK LTD. V/S
AVINASH KUMAR
KATARA

SH. VIKAS
CHOPRA

23.03.2021

18.03.2021

CS(COMM
)

1051/2021

ICICI BANK LTD. V/S
GYANENDRA PRASAD
SAHU

SH.
KUMAR

ALOK|

23.03.2021

18.03.2021

CS(COMM
)

1079/2021

ICICI BANK LTD. V/S
BHAWANA SHARMA

SH.
KUMAR
BHALLA

PUNIT]

24.03.2021

18.03.2021

CS(COMM
)

1080/2021

ICICI BANK LTD. V/S
DALIP KUMAR

SH.
KUMAR
BHALLA

PUNIT

24.03.2021

18.03.2021

CS(COMM

1081/2021

M/S CBS.
PUBLISHERS
DISTRIBUTORS
V/S

M/S TECHNIZ BOOKS
INTERNATIONAL

&

SH.
'YOGENDER
GAUTAM

24.03.2021

23.12.2020

CS(COMM
)

1082/2021

ICICI BANK LTD. V/S
DEEPAK

SH.
KUMAR
BHALLA

PUNIT

24.03.2021

18.03.2021

CS(COMM
)

1083/2021

ICICI BANK LTD. V/S
SANJEEV KASANA

SH.
KUMAR
BHALLA

PUNIT]

24.03.2021

18.03.2021

CS(COMM
)

1098/2021

ICICI BANK LTD. V/S
HARBIR SINGH

SH. DEEPAK
KAUSHIK

25.03.2021

19.03.2021

CS(COMM
)

1100/2021

ICICI BANK LTD. V/S
IANKIT

SH. DEEPAK
KAUSHIK

25.03.2021

19.03.2021




District

Case No.

CS(COMM
)

1102/2021

Petitioner Name VS

Respondent Name

ASHWANI SINGH V/S
DELHI JAL BOARD &
IANR.

Advocate

MS.
'YADAV

RAJNI

Date
Registration

25.03.2021

ofDate of e-
Payment o
Court Fees

22.03.2021

CS(COMM
)

1110/2021

PUNJAB  NATIONAL
BANK V.S HARMEET
SINGH & ANR.

SH. QUAISAR
ALI

27.03.2021

17.03.2021

CS(COMM
)

1144/2021

ICICI BANK LTD. V/S
SANTOSH

SH.
KUMAR
BHALLA

PUNIT|

30.03.2021

19.03.2021

CS(COMM
)

1147/2021

ICICI BANK LTD. V/S
ZUBER

SH.
KUMAR
BHALLA

PUNIT

30.03.2021

19.03.2021

CS(COMM
)

1150/2021

ICICI BANK LTD. V/S
FINE LINE RETAILS
PVT. LTD.

SH.
KUMAR
BHALLA

PUNIT

30.03.2021

19.03.2021

CS(COMM
)

1156/2021

ICICI BANK LTD. V/S
SATINDER KUMAR
SINGH

SH. DEEPAK
KAUSHIK

30.03.2021

24.03.2021

CS(COMM
)

1157/2021

ICICI BANK LTD. V/S
SACHIN KUMAR|
VAJPAI

SH. DEEPAK
KAUSHIK

30.03.2021

24.03.2021

CS(COMM
)

1159/2021

ICICI BANK LTD. V/S
IAKASH TYAGI

SH. DEEPAK
KAUSHIK

30.03.2021

24.03.2021

CS(COMM
)

1160/2021

ICICI BANK LTD. V/S
INIKHIL DEV SHARMA

SH. DEEPAK
KAUSHIK

31.03.2021

25.03.2021

CS(COMM
) 1161/2021

ELIZABETH ADRENA|
V./S SANDEEP ARORA

SH.
SURINDER
SINGH

31.03.2021

26.03.2021

CS(COMM
)

1164/2021

RETAIL  ROYALITY
COMPANY & ANR. V/S
SATISH KUMAR
MAHAJAN

MS. SUJATA
CHAUDHRI

31.03.2021

26.03.2021

Ms Nisha
District
Commercial
04

Saxena,
Judge,
Court-|

Central

CS
(COMM.)/
695/2021

M/S STERLING
ORNAMENTS PVT LTD
VS. M/S SHUBHAM
MARKETING

SH. G.S.
GANGWAR

01.03.2021

19.02.2021

CS(COMM.
/709/2021

ICICI BANK VS DR.
AMIT KUMAR

SH. HEMANT)
GUPTA

01.03.2021

19.02.2021

CS(COMM.
)/707/2021

M/S SHILSUTA
LOGISTIS P. LTD V§
M/S DUBOND
PRODUCTSS

SH.
SINGH

VIVEK

01.03.2021

24.02.2021




District

Case No.

CS(COMM.
)/703/202
1

Petitioner Name

Respondent Name

RISHI RAJ VS
'YOUTUBE LLC & ORS

VSAdvocate

SH. RAJESH
BHATIA

Date
Registration

01.03.2021

ofDate

of e-
Payment o
Court Fees

04.02.2021

CS
(COMM.)/
708/2021

ICICI
YOGESH
SINGH

BANK VS
KUMAR|

SH.
KUMAR

ALOK|

01.03.2021

25.02.2021

CS(COMM.

)/705/202
1

KARUR VYSYA BANK
LTD VS M/S N. P
ENTERPRISES  AND
ORS

SH. SUMEET
BATRA

01.03.2021

08.02.2021

CS(COMM.
)/696/202
1

ICICI BANK VS ANUJ
KUAMR RISHI

SH. HEMANT
GUPTA

01.03.2021

20.02.2021

CS
(COMM.)/
743/2021

MUKESH KUMAR
KASHYAP VS M/S
OBEROI ELECTRIC &
MACHINERY

SH. RANJAN
DOSHI

02.03.2021

26.02.2021

CS
(COMM.)/
741/20210

ICICI BANK LTD VS
HARIBUR RAHMAN

SH. VIKAS
CHOPRA

02.03.2021

15.01.2021

CS(COMM.
)/739/2021

ICICI BANK LTD VS
FASAR KHAN

SH.
RAJNEESH
KUMAR

02.03.2021

25.02.2021

CS
(COMM.)
738/2021

ICICI BANK LTD VS
VINIT KUMAR YADAV

SH. VIKAS
CHOPRA

02.03.2021

22.02.2021

CS(COMM.
) 737/2021

ICICI BANK LTD VS
ARCHIT CHOPRA

SH. VIKAS
CHOPRA

02.03.2021

22.02.2021

CS
(COMM)./
736/2021

ICICI BANK LTD VS
SBL AGRO FOODS

SH. VIKAS
CHOPRA

02.03.2021

24.02.2021

CS
(COMM)/7
67/2021

ICICI BANK LIMITED
Vs NITIN KUMAR

HEMANT
GUPTA(P),

04.03.2021

26.02.2021

CS
(COMM)/7
68/2021

ICICI BANK LIMITED
Vs RAJ BABBAR

HEMANT
GUPTA(P),

04.03.2021

26.02.2021

CS
(COMM)/7
66/2021

ICICI BANK LIMITED
Vs  MAHESH BHAI
PATEL

HEMANT
GUPTA(P),

04.03.2021

26.02.2021

CS
(COMM)/7
75/2021

ICICI BANK LIMITED
Vs KARANAM NARESH
BABU

PUNIT
KUMAR
BHALLA(P),

04.03.2021

27.02.2021




District Case No.

Petitioner Name

Respondent Name

VSAdvocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

04.03.2021 [27.02.2021
CS PUNIT
(COMM)/7[ICICI BANK LIMITEDKUMAR
76/2021 Vs BALJIT SINGH BHALLA(P),

04.03.2021 [24.02.2021
CS
(COMM)/7[ICICI BANK LIMITEDHEMANT
65/2021 Vs RAJ SINGH GUPTA(P),

04.03.2021 [22.02.2021
CS
(COMM)/7VIPIN GUPTA Vs PALRAJEEV
70/2021 |SINGH GARG(P),

04.03.2021 [24.02.2021
CS
(COMM)/7[ICICI BANK LIMITEDHEMANT
62/2021 Vs DINESH BABU GUPTA(P),

04.03.2021 [27.02.2021
CS ICICI BANK LIMITEDPUNIT
(COMM)/7Vs HARMANJIT SINGHKUMAR
72/2021 | BEDI BHALLA(P),

04.03.2021 [27.02.2021
CS PUNIT
(COMM)/7[ICICI BANK LIMITEDKUMAR
71/2021 Vs SOHAN SINGH BHALLA(P),

04.03.2021 [27.02.2021
CS ICICI BANK LIMITEDPUNIT
(COMM)/7 Vs SUJEETKUMAR
74/2021 [VASHISHTA BHALLA(P),

04.03.2021 [23.02.2021
CS SIR GANGA RAM
(COMM)/7HOSPITAL VsSUBHASH
73/2021  [NARENDER KUMAR | KUMAR(P),

04.03.2021 [24.02.2021
CS
(COMM)/7[ICICI BANK LIMITEDHEMANT
69/2021 Vs AJAY KUMAR GUPTA(P),

05.03.2021 [01.03.2021
CS PUNIT
(COMM)/8[ICICI BANK LIMITEDKUMAR
20/2021 Vs TATHEER FATMA BHALLA(P),

05.03.2021 |01.03.2021
CS ICICI BANK LIMITEDPUNIT
(COMM)/8Vs NEIKAKHUPKUMAR
21/2021 | RANGLA BHALLA(P),

05.03.2021 |01.03.2021
CS ICICI BANK LIMITEDPUNIT
(COMM)/8|Vs PREMBAHADURKUMAR
23/2021 [THAPA BHALLA(P),

05.03.2021 [01.03.2021
CS PUNIT
(COMM)/8[ICICI BANK LIMITEDKUMAR
22/2021 Vs NITIN MATHUR BHALLA(P),

05.03.2021 [01.03.2021
CS PUNIT
(COMM)/8[ICICI BANK LIMITEDKUMAR
24/2021 Vs PAWAN KUMAR BHALLA(P),

05.03.2021 |01.03.2021
CS PUNIT
(COMM)/8[ICICI BANK LIMITEDKUMAR
19/2021 Vs SHIRAZ ZAHEER = BHALLA(P),




District Case No.

CS
(COMM)/8
18/2021

Petitioner Name VS

Respondent Name

ICICI BANK LIMITED
Vs DHANANJAY|
KUMAR SAW

Advocate

PUNIT
KUMAR
BHALLA(P),

Date
Registration

05.03.2021

ofDate

of e-
Payment o
Court Fees

01.03.2021

CS
(COMM)/8
17/2021

SATGURU NX
ANSHUL ARORA

Vs

JAGDISH
SETHI(P),

05.03.2021

26.02.2021

CS
(COMM)/8
49/2021

ICICI BANK LIMITED
Vs PERMEET KAUR

PUNIT
KUMAR
BHALLA(P),

08.03.2021

02.03.2021

CS
(COMM)/8
43/2021

SURESH KUMAR|
IAGGARWAL Vs UBED
GARMENTS AND ORS

A K NIGAM(P),

08.03.2021

03.03.2021

CS
(COMM)/8
46/2021

SURESH KUMAR
IAGGAREAL Vs D S
GARMENTS AND ORS

A K NIGAM(P),

08.03.2021

03.03.2021

CS
(COMM)/8
47/2021

SURESH
IAGGARWAL Vs
JEANS AND ORS

KUMAR|
SUN

A K NIGAM(P),

08.03.2021

03.03.2021

CS(COMM
)-860/21

UNION  BANK
INDIA VS.
BAHADUR YADAV

OF
LAL

SH. KAMAL
KANT
CHHABRA

09.03.2021

04.03.2021

CS(COMM.
)/871/2021

PNB VS VIJAY LAXMI
DEVI

NEHA GARG

09.03.2021

03.03.2021

CS
(COMM)/8
90/2021

ICICI BANK LIMITED
Vs CONNOISSEUR|
DEVELOPERS PVT LTD
AND ANR

PUNIT
KUMAR
BHALLA(P),

10-03-2021

05.03.2021

CS
(COMM)/8
92/2021

ICICI BANK LIMITED
Vs CHANDER|
PRAKASH LUTHRA

PUNIT
KUMAR
BHALLA(P),

10-03-2021

04.03.2021

CS
(COMM)/8
87/2021

ICICI BANK LIMITED
Vs SUSHANT GILL

PUNIT
KUMAR
BHALLA(P),

10-03-2021

04.03.2021

CS
(COMM)/8
91/2021

ICICI BANK LIMITED
Vs MOHD SHAHID

PUNIT
KUMAR
BHALLA(P),

10-03-2021

02.03.2021

CS
(COMM)/8
89/2021

ICICI BANK LIMITED
Vs SAHIL KHAN

PUNIT
KUMAR
BHALLA(P),

10-03-2021

04.03.2021

CS
(COMM)/9
13/2021

ICICI BANK LIMITED
Vs PREET]
CHOUDHARY

PUNIT
KUMAR
BHALLA(P),

15-03-2021

06.03.2021




District Case No.

CS
(COMM)/9
05/2021

Petitioner Name VS

Respondent Name

ICICI BANK LIMITED
Vs VIKAS SINGH

Advocate

PUNIT
KUMAR
BHALLA(P),

Date
Registration

15-03-2021

ofDate of e-
Payment o
Court Fees

06.03.2021

CS
(COMM)/9
14/2021

ICICI BANK LIMITED
Vs TARUN KAPOOR

PUNIT
KUMAR
BHALLA(P),

15-03-2021

06.03.2021

CS
(COMM)/9
11/2021

SUKH STEELS
PRIVATE LIMITED Vs
G N POLY PRODUCT

MOHD
SULAIMAN
KHAN(P),

15-03-2021

06.03.2021

CS
(COMM)-
939/21

PUNJAB
BANK
KHATRI

NATIONAL
VS. AJAY|

SH. PAWAN
KUMAR

17.03.2021

12.03.2021

CS
(COMM)-
938/21

GHAZANFAR
HUSSAIN VS. VINOD
PATEL

SH.
MUSHARRAF
ALI KHAN

17.03.2021

17.02.2021

CS
(COMM)/9
47/2021

ICICI BANK LIMITED
Vs  VINOD KUMAR
MEENA

IALOK
KUMAR(P),

19.03.2021

15.03.2021

CS (COM)-
955/2021

IANISH AGGARWAL VS.
MUKHTAR AHMED
MIR

SH. ASHISH
KAPUR

20.03.2021

15.03.2021

CS
(COMM)-
953/2021

ICICI BANK LTD. VS.
PRADEEP KUMAR

SH. DEEPAK
KAUSHIK

20.03.2021

16.03.2021

CS
(COMM)-
956/2021

SUPPER  CASSETTES
INDUSTRIES LTD. VS,
AROGYA HEALTH
CARE REASEARCH
SANSTHAN

SH.SANJAY
CHAUHAN

20.03.2021

18.11.2020

CS
(COMM)-
061/2021

M/S SPK WIRE
PRODUCTS VS. M/S
VIPUL MUSIC
COMPANY

SH.
SINGHAL

K.

20.03.2021

18.03.2021

CS
(COMM)/9
78/2021

ICICI BANK LIMITED
Vs PRAVIN MISHRA

MANISH
DEWAN(P),

22.03.2021

13.03.2021

CS
(COMM)/9
88/2021

ICICI BANK LIMITED
Vs MANMEET SINGH
AND ANR

MANISH
DEWAN(P),

22.03.2021

13.03.2021

CS
(COMM)/9
90/2021

ICICI BANK LIMITED
Vs SHUZAD KHAN

MANISH
DEWAN(P),

22.03.2021

13.03.2021

CS
(COMM)/9
93/2021

ICICI BANK LIMITED
Vs SURENDER SINGH

MANISH

KARAKOTI

DEWAN(P),

22.03.2021

13.03.2021




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

CS

(COMM)/9[ICICI BANK LIMITEDMANISH

94/2021 Vs AMIT KAUSHIK DEWAN(P), [22.03.2021 [13.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

79/2021 Vs ANIL CHOPRA(P), |22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

96/2021 Vs RAJESH CHOPRA(P), [22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

05/2021 Vs PARTEEK JAIN CHOPRA(P), [22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITED|VIKAS

80/2021 Vs SALEEM CHOPRA(P), [22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

82/2021 Vs GOVIND CHOPRA(P), [22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDVIKAS

81/2021 |[Vs PAWAN CHOPRA(P), [22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDDEEPAK

83/2021 Vs SONU SHISHODIA [KAUSHIK(P), |22.03.2021 [17.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDDEEPAK

77/2021 Vs SUMIT KUMAR KAUSHIK(P), [22.03.2021 [17.03.2021
CS

(COMM)/1[ICICI BANK LIMITEDALOK

000/2021 Vs JAI KOHLI KUMAR(P), [22.03.2021 [18.03.2021
CS

(COMM)/9[ICICI BANK LIMITEDDEEPAK

84/2021 Vs VIKASH KUMAR KAUSHIK(P), |22.03.2021 [17.03.2021
CS ICICI Bank Vs

(COMM)/1 BETOKEN VIKAS

045/2021 HEALTHCARE PLTD |CHOPRA(P), [23.03.2021 [18.03.2021
CS

(COMM)/1 [CICI Bank Vs JAIDEEPVIKAS

044/2021 [CHAUHAN CHOPRA(P), [23.03.2021 [18.03.2021
CS ICICI BANK LIMITED

(COMM)/1Vs ARUN KUMARVIKAS

046/2021 |[GOSWAMI CHOPRA(P), [23.03.2021 [18.03.2021
CS NICE WEDDING

(COMM)/1/CARDS PVT LTD VsSANUJ

047/2021 |OLYMPIC CARDS LTD |[ARORA(P), 23.03.2021 [13.10.2020




District

Case No.

CS
(COMM)/1
048/2021

Petitioner Name

Respondent Name

KARUNA ABHUSHAN|
PVT LTD Vs KANHA
CRAFT JEWELS LLP
AND ANR

VSAdvocate

ANIL KUMAR|
PANDEY(P),

Date
Registration

23.03.2021

ofDate

of e-
Payment o
Court Fees

03.03.2021

CS
(COMM)/1
068/2021

ICICI Bank Vs
KUMAR

AMIT

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
070/2021

ICICI Bank Vs MOHD
FAIZAN

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
069/2021

ICICI Bank Vs CHIRAG
SADH

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
072/2021

ICICI BANK LIMITED
Vs ANANT BHOJ
PRADHAN

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
073/2021

ICICI BANK LIMITED
Vs RAKESH

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
076/2021

ICICI BANK LIMITED
Vs DINESH GOEL

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
075/2021

ICICI BANK LIMITED
Vs NAVEEN KUMAR

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
067/2021

ICICI BANK LIMITED
Vs NISHANT MITTAL

PUNIT
KUMAR
BHALLA(P),

24.03.2021

18.03.2021

CS
(COMM)/1
090/2021

ICICI Bank Vs KAVITA|
DEVI AND ANR

DEEPAK
KAUSHIK(P),

25.03.2021

19.03.2021

CS
(COMM)/1
089/2021

ICICI BAKK LIMITED
Vs BRAM DEV

DEEPAK
KAUSHIK(P),

25.03.2021

19.03.2021

CS
(COMM)/1
091/2021

GLOBUS EVENT AND
MARKETING

SOLUTIONS Vs IW
PLAYWORK MEDIA|
AND ENTERAINMENT]
PVT LTD AND ORS

MANEESH
KUMAR(P),

25.03.2021

17.03.2021

CS
(COMM)/1
146/2021

Punjab National Bank
Vs UPESH MISHRA|
IAND ANR

QUAISAR
ALI(P),

30.03.2021

17.03.2021

CS
(COMM)/1

148/2021

ICICI Bank Vs
POONAM DEVI AND
IANR

PUNIT
KUMAR

BHALLA(P),

30.03.2021

19.03.2021




District

Case No.

CS
(COMM)/1
143/2021

Petitioner Name VS

Respondent Name

ICICI Bank Vs
OM YADAV

HARI

Advocate

PUNIT
KUMAR
BHALLA(P),

Date
Registration

30.03.2021

ofDate

of e-
Payment o
Court Fees

19.03.2021

CS
(COMM)/1
149/2021

ICICI Bank Vs RAJESH
LAMBA AND ANR

PUNIT
KUMAR
BHALLA(P),

30.03.2021

19.03.2021

CS
(COMM)/1
128/2021

M/S SHAILJA PAPERS
LTD Vs M/S AAA
IAGENCIES

ATUL
RATHI(P),

30.03.2021

12.03.2021

CS
(COMM)/1
165/2021

ICICI BANK LIMITED
Vs NIENGKHOKHOI
HAOLAI

DEEPAK
KAUSHIK(P),

31.03.2021

25.03.2021

CS
(COMM)/1
166/2021

ICICI BANK LIMITED
Vs JOGENDRA SINGH

ALOK
KUMAR(P),

31.03.2021

26.03.2021




Sh.
Sarpal,
Judge,
Court-05

Ashwani

Kr.
District
Commercial

District

Central

Case No.

CS COMM
- 713/21

Petitioner Name VS

Respondent Name

ICICI BANK LTD V/S
ANIK NIKUMBH

Advocate

HEMANT
GUPTA

Date
Registration

01.03.2021

ofDate

of e-
Payment o
Court Fees

20.02.2021

MISC DJ —
99/2021

STAR HUMAN|
SCIENCE P LTD V/S
DEVKI MAHADEV|
MEMORIAL HOSPITAL

AMIT
CHAWLA

01.03.2021

21.01.2021

CS COMM
- 714/21

ICICI BANK LTD V/S
SANKALP ABHAY|
KUMAR

HEMANT
GUPTA

01.03.2021

19.02.2021

CS COMM
— 715/21

RISHI RAJ
YOUTUBE LLC

V/S

RAJESH
BHATIA

01.03.2021

04.02.2021

CS COMM
— 716/2021

ICICI BANK LTD V/S
KAMALKANT SHARMA

ALOK KUMAR

01.03.2021

25.02.2021

CS COMM
— 717/2021

LANSER ELECTRICALS
V/S ADHISH
ENGINEERS

AJAY GUPTA

01.03.2021

10.02.2021

CS COMM

720/2021

ICICI BANK LTD V/D
DHYAN SINGH

VIKAS
CHOPRA

02.03.2021

24.02.2021

CS COMM
— 727/2021

ICICI BANK LTD V/S
IMRAN KHAN

VIKAS
CHOPRA

02.03.2021

22.02.2021

OMP
COMM
19/2021

SATYABEER
V/S AXIS BANK

SINGH

DIVYA DEEP)
IARYA

02.03.2021

15.01.2020

CS COMM
— 719/2021

ICICI BANK LTD V/S
ZAHEER AHMED

ALOK KUMAR

01.03.2021

25.02.2021

OMP
COMM
20/2021

THE DIRECTOR CGHS
V/S M/S DELHI
HEART & LUNGS
INSTITUTE

PRAVEEN
KUMAR JAIN

02.03.2021

26.02.2021

CS COMM
— 753/2021

M/S O P & SONS
TRADERS P LTD V/S
DHAN SINGH

RAMA
SHARMA

03.03.2021

22.02.2021
2

CS COMM
— 760/21

ICICI BANK LTD V/S
PARAS JUNEJA

PUNEET
BAHLLA

04.03.2021

27.02.2021

CS COMM

759/2021

ICICI BANK LTD V/S
ABHISHEK
CHOUDHARY

PUNEET
BAHLLA

04.03.2021

27.02.2021

CS COMM

758/2021

RADHEY
KUMAR
DHARMENDER
KUMAR

KRISHAN|
V/S

SUDHIR
KUMAR

04.03.2021

27.03.2019




District Case No.

CS COMM
— 757/2021

Petitioner Name VS

Respondent Name

ICICI BANK LTD V/S
AKSHAY BHARDWAJ

Advocate

HEMANT
GUPTA

Date
Registration

04.03.2021

ofDate of e-
Payment o
Court Fees

19.02.2021

CS COMM
— 756/21

M/S SHIVAM
CONSTRUCTION  V/§
M/S SIMPLEX|
INFRASTRUCTURE

YATHARTH
SINGH

04.03.2021

04.02.2020

CS COMM
— 755/2021

ICICI BANK LTD V/S
RAJ KUMAR

HEMANT
GUPTA

04.03.2021

26.02.2021

CS COMM
— 210/20

ICICI BANK LTD V/S
AMIT KR ROYAL

PUNEET
BAHLLA

30.01.2020

04.03.2021

CS COMM

804/2021

ICICI BANK LTD V/S
SANEHA SINGH

PUNEET
BAHLLA

05.03.2021

01.03.2021

CS COMM

805/2021

ICICI BANK LTD V/S
JUNJAR SINGH

PUNEET
BAHLLA

05.03.2021

01.03.2021

CS COMM

806/2021

ICICI BANK LTD V/S
ABHAY KUMAR SINGH

PUNEET
BAHLLA

05.03.2021

27.02.2021

CS COMM

807/2021

ICICI BANK LTD V/S
KULDEEP SINGH

PUNEET
BAHLLA

05.03.2021

01.03.2021

CS COMM
— 813/2021

ICICI BANK LTD V/S
NAWAB

PUNEET
BAHLLA

05.03.2021

01.03.2021

CS COMM

809/2021

ICICI BANK LTD V/S
PARAMPREET KAUR

PUNEET
BAHLLA

05.03.2021

01.03.2021

MISC . DJ
— 117/2021

JAHANUMRH INDIA P
LTD V/S TAHA TOUR|
AND TRAVELS

FARHANA
WARSI

05.03.2021

25.02.2020

MISC DJ —
120/2021

KRISHAN KUMAR V/S
SHRI RAM
TRANSPORT

J
IASSOCIATES

P

06.03.2021

22.10.2020

CS COMM
— 828/21

UNION  BANK
INDIA V/S NAMITA

OF

SAMARENDR
A KUMAR

06.03.2021

03.03.2021

CS COMM

827/2021

ICICI BANK LTD V/S
SUNIL KUMAR SHA

DEEPAK
KAUSHIK

06.03.2021

02.03.2021

OMP
COMM
438/2021

@

DCB BANK LTD V/S
VED PRAKASH

ANISH BHOLA

06.03.2021

09.02.2021




District Case No.

MISC DJ —
126/2021

Petitioner Name VS

Respondent Name

MUKUL SINGHAL V/S
M KAUTO SALES

Advocate

JUNAID ALAM

Date
Registration

08.03.2021

ofDate of e-
Payment o
Court Fees

10.12.2020

OMP
COMM
440/2021

@

DCB BANK LTD V/S
RAJU CHAUDHARY

ANISH BHOLA|

08.03.2021

18.02.2021

OMP
COMM

439/2021

@

DCB BANK LTD V/S

MOHAMMAD RIYASAT]

IANISH BHOLA

08.03.2021

09.02.2021

CS COMM

844/2021

SBI V/S
KUMAR

ABHINAYV|

VIJAY
PRAKASH

08.03.2021

02.03.2021

CS COMM

842/2021

YADAV

SBI V/S RAM JIWAN|

VIJAY
PRAKASH

08.03.2021

02.03.2021

CS COMM

841/2021

ICICI BANK LTD V/S
ZAFAR ALI

PUNEET
BAHLLA

08.03.2021

02.03.2021

CS COMM

838/2021

ICICI BANK LTD V/S
DEEPAK SHARMA

PUNEET
BAHLLA

08.03.2021

02.03.2021

CS COMM

836/2021

EXPORTS

KHATEREH GENERAL
TRAD LLC V/S H R

K G BANSAL

08.03.2021

25.02.2021

CS COMM

830/2021

ICICI B ANK LTD V/S
AMIT KUMAR|
BAHREE

PUNEET
BAHLLA

08.03.2021

02.03.2021

CS COMM

832/2021

ICICI BANK LTD V/S
GURPREET KAUR

PUNEET
BAHLLA

08.03.2021

02.03.2021

CS COMM

861/2021

ANURAG
V/S
MARKETING

PRAKASH
BHAVANI

O N RATTAN
PAL

09.03.2021

24.02.2021

EX
173/2021

MUKESH GARG V/S
MOHD SALEEM

AMIT VOHRA

09.03.2021

05.02.2021

EX
180/2021

ICICI BANK LTD V/S
ANKIT BIDHURI

AMRENDRA
KUMAR

10.03.2021

08.02.2021

EX
181/2021

BANK OF BARODA V/S
JAI MATA
COLLETCION

SUSHIL
KUMAR
SAPRA

10.03.2021

08.10.2020

OMP
COMM

455/2021

@

DCB BANK LTD V/S
MAHESH CHAND

ANISH BHOLA

10.03.2021

09.02.2021




District Case No.

OMP (I )
COMM
464/2021

Petitioner Name VS

Respondent Name

DCB BANK LTD V/S
CHAND KHAN

Advocate

ANISH BHOLA

Date

Registration

10.03.2021

ofDate of e-
Payment o
Court Fees

18.02.2021

OMP
COMM
24/2021

VED PRAKASH V/S
CSL FIN

NAND
KISHORE
SAGAR

10.03.2021

30.01.2021

CS COMM

885/2021

BANK OF BARODA V/S
DESI KITCHEN

CHITRA
MALHOTRA

10.03.2021

04.03.2021

CS COMM

876/2021

ICICI BANK LTD V/S
HARVINDER SINGH

PUNEET
BAHLLA

10.03.2021

04.03.2021

CS COMM

881/2021

ICICI BANK LTD V/S
AJAY

PUNEET
BAHLLA

10.03.2021

04.03.2021

CS COMM

880/2021

ICICI BANK LTD V/S
SALIM KHAN

PUNEET
BAHLLA

10.03.2021

02.03.2021

CS COMM

877/2021

ARANA STATIONARY]|
PRODUCTS V/S
SUPREME POLYMERS

V KPURI

10.03.2021

04.03.2021

CS COMM

898/2021

ICICI BANK LTD V/S
JAVED AKHTAR

PUNEET
BAHLLA

12.03.2021

06.03.2021

CS COMM

899/2021

P N B V/S M/S OSR
PARAS DISPLAY
BOARD & ORS

SUNIL GULIA

12.03.2021

04.03.2021

CS COMM

000/2021

VIKAS MITTAL V/S N
DMC

SATYENDRA
KR SINGH

12.03.2021

08.03.2021

CS COMM

902/2021

M/S KARTIK COTTON
MILLS  V/S  M/S
CONNECTION
EXPORTS P LTD

R KJAIN

12.03.2021

04.03.2021

OMP
COMM
471/2021

@

DCB BANK LTD V/S
VINOD KR GOYAL

ANISH BHOLA

12.03.2021

18.02.2021

OMP
COMM
469/2021

€8]

DCB BANK LTD V/S
VINOD KR GOYAL

IANISH BHOLA

12.03.2021

18.02.2021

OMP (I )
COMM
468/2021

DCB BANK LTD V/S
VINOD KR GOYAL

ANISH BHOLA

12.03.2021

18.02.2021




District Case No.

OMP
COMM
487/2021

€8]

Petitioner Name VS

Respondent Name

DCB BANK LTD
VINOD KR GOYAL

V/S

Advocate

ANISH BHOLA

Date
Registration

15.03.2021

ofDate of e-
Payment o
Court Fees

18.02.2021

OMP
COMM

@

483/2021

DCB BANK LTD
VINOD KR GOYAL

V/S

ANISH BHOLA|

15.03.2021

18.02.2021

OMP
COMM
485/2021

@

DCB BANK LTD
VINOD KR GOYAL

V/S

ANISH BHOLA

15.03.2021

18.02.2021

CS COMM
— 919/2021

ICICI BANK LTD
FARAN KHAN

V/S

PUNEET
BAHLLA

K

15.03.2021

06.03.2021

CS COMM

920/2021

ICICI BANK LTD V/S
ROHIT MIGLANI

PUNEET
BAHLLA

15.03.2021

06.03.2021

925/2021

CS COMM

JAY KAY SHOES V/S
FIRDOSH FOOTWEAR

ARSH
BHALLA

16.03.2021

10.03.2021

OMP
COMM
506/2021

@

DCB BANK LTD V/S
ALAMGIR NATHU
DEEN

ANISH BHOLA

16.03.2021

18.02.2021

936/2021

CS COMM

PNB V/S M/S S V
PHARMACEUTICALS &
MEDICOS

SUDHIR KR
SINGH

17.03.2021

02.03.2021

935/2021

CS COMM

PNB V/S FESTOON|
INTERNATIONAL

MEENA
GUPTA

17.03.2021

12.03.2021

CS COMM
— 931/2021

AUTOMETERS
ALLIANCE V/S M/S JAI
SHREE POLYPLAST P
LTD

PRAMOD
AGARWAL

17.03.2021

12.03.2021

OMP
COMM
519/2021

e8]

AXIS BANK LTD V/S
KAPIL CHATURVEDI

MAYANK
MAHAJAN

17.03.2021

19.02.2021

933/2021

CS COMM

MINDA INDUSTRIES
V/S BRIGHTO AUTO
INDUSTRIES

SIMRANJEET
SINGH

17.03.2021

12.03.2021

934/2021

CS COMM

PNB V/S M/S S V
PHARMACEUTICALS &
MEDICOS

SUDHIR KR
SINGH

17.03.2021

02.03.2021

942/2021

CS COMM

ANUPAM
V/S A
INTERNATIONAL

MATHUR
M

ANIL
GUPTAA

KR|

18.03.2021

10.03.2021

CS COMM
— 951/2021

ICICI BANK LTD V/S
PANKAJ KR SINGH

DEEPAK
KAUSHIK

20.03.2021

16.03.2021




District Case No.

CS COMM

952/2021

Petitioner Name VS

Respondent Name

ICICI BANK LTD V/S M
D SAMIM

Advocate

DEEPAK
KAUSHIK

Date
Registration

20.03.2021

ofDate of e-
Payment o
Court Fees

16.03.2021

CS COMM

954/2021

M/S
ENTERPRISES
TRINETRA
ALUMINIUM

PANKAJ
V/S

DHEERAJ
GUPTA

20.03.2021

12.03.2021

OMP
COMM
540/2021

@

HDB FIN
SATYENDRA
ATTREYA

V/$

RAHUL
BHARDWAJ

20.03.2021

17.03.2021

CS COMM

1009/2021

KRISHNA  TRADING
CO V/S HALDIRAM
SNACKS P LTD

KAPIL YADAV

22.03.2021

18.03.2021

CS COMM

1025/2021

ICICI BANK LTD V/S
MEGHNA SHARMA

VIKAS
CHOPRA

22.03.2021

17.03.2021

CS COMM

1007/2021

ICICI BANK LTD V/S
IMONIKA

VIKAS
CHOPRA

22.03.2021

17.03.2021

CS COMM

1028/2021

ICICI BANK LTD V/S
ARSHAD

MANISH
DIWAN

22.03.2021

13.03.2021

CS COMM

1005/2021

ICICI BANK LTD V/S
ROYAL TOURS

DEEPAK
KAUSHIK

22.03.2021

17.03.2021

CS COMM

1021/2021

ICICI BANK LTD V/S
RAHUL GUPTA

MANISH
DIWAN

22.03.2021

13.03.2021

CS COMM

1013/2021

LAXMI
INDIA  V/S
DEGITAL CABLE

REMOTE
LMO

BATRA AND
IASSOCIATES

22.03.2021

12.03.2021

CS COMM

1012/2021

TIMES INTERNET LTD
V/S PERENNIAL LIFE
SINCES

RAJEEV
AGGARWAL

22.03.2021

18.07.2017

OMP
COMM

555/2021

@

DCB BANK LTD V/S
LEELU RAM

ANISH BHOLA

22.03.2021

18.02.2021

CS COMM

1016/2021

ICICI BANK LTD V/S
PRAVEEN P K

IALOK KUMAR

22.03.2021

17.03.2021

CS COMM

1023/2021

ICICI BANK LTD V/S
HEMANT SINGH

ALOK KUMAR

22.03.2021

17.03.2021




District Case No.

CS COMM

1015/2021

Petitioner Name VS

Respondent Name

ICICI BANK LTD V/S
MANISH

Advocate

MANISH
DIWAN

Date
Registration

22.03.2021

ofDate of e-
Payment o
Court Fees

13.03.2021

CS COMM

1011/2021

ICICI BANK LTD V/S
RAJ KUMAR

ALOK KUMAR

22.03.2021

18.03.2021

CS COMM

1019/2021

ICICI BANK LTD V/S
SUSHEEL KUMAR|
VERMA

ALOK KUMAR

22.03.2021

17.03.2021

CS COMM

1039/2021

M/S A C GEMS V/S
M/S JEWEL SHINE

ANAND RAJ|
IASSOCIATES

23.03.2021

15.03.2021

CS COMM

1036/2021

ICICI BANK LTD V/S
ANUPAM KAUL

ALOK KUMAR

23.03.2021

18.03.2021

OMP (I)
COMM
556/2021

AXIS B ANK LTD V/S
GURPREET KAUR

SANJEEV
PATHAK

23.03.2021

10.03.2021

OMP
COMM

557/2021

@

AXIS BANK LTD V/S
JATINDER SINGH
TRAD CO

SANJEEV
PATHAK

23.03.2021

19.03.2021

OMP
COMM
32/2021

HARBANS SINGH V/S
KOTAK  MAHINDRA
PRIME

HIMANSHU

24.03.2021

02.03.2021

OMP (I )
COMM
585/2021

DCB BANK LTD V/S
HAKMATI
KAMRUDEEN

ANISH BHOLA

24.03.2021

18.02.2021

OMP
COMM
578/2021

€8]

DCB BANK LTD V/S
GULAAM RASOOL

ANISH BHOLA

24.03.2021

18.02.2021

OMP (I )
COMM
582/2021

DCB BANK LTD V/S
M/S MAA DURGA
TRAD CO

ANISH BHOLA

24.03.2021

18.02.2021

OMP
COMM
590/2021

@

DCB BANK LTD
ISTAKHAR IKBAL

V/S

ANISH BHOLA

24.03.2021

18.02.2021

OMP
COMM
589/2021

€8]

IAXIS BANK LTD
RIZWAN KHAN

AR

AMRENDRA
KUMAR

24.03.2021

20.02.2021

CS COMM

1071/2021

ICICI BANK LTD
KAPIL KUMAR

V/S

PUNEET
BAHLLA

K

24.03.2021

18.03.2021

OMP
COMM
586/2021

@

DCB BANK LTD
INARESH KUMAR

V/S

ANISH BHOLA

24.03.2021

18.02.2021




District Case No.

OMP (I)
COMM
580/2021

Petitioner Name VS

Respondent Name

DCB BANK LTD V/S
PRDEEP BHATI

Advocate

ANISH BHOLA

Date
Registration

24.03.2021

ofDate of e-
Payment o
Court Fees

18.02.2021

CS COMM

1066/2021

ICICI BANK LTD V/S
JASWANT

PUNEET
BAHLLA

K

24.03.2021

18.03.2021

CS COMM

1099/2021

KR

PUMA SE V/S ASHOK|

SHASHI
OJHA

P

25.03.2021

CS COMM

1096/2021

ASHWANI SINGH V/S
DELHI JAL BOARD

RAJNI YADAV

25.03.2021

22.03.2021

CS COMM

1094/2021

ICICI BANK LTD V/S
RAJA HUSAIN

DEEPAK
KAUSHIK

25.03.2021

20.03.2021

CS COMM

1093/2021

ICICI BANK LTD V/S
DHARAM VIR

DEEPAK
KAUSHIK

25.03.2021

10.03.2021

OMP
COMM
602/2021

(To

AXIS BANK LTD V/S
RONAK JAIN

MAYANK
MAHAJAN

25.03.2021

26.02.2021

OMP
COMM
6032/2021

€8]

AXIS B ANK LTD V/S
RAJESH GREWAL

MAYANK
MAHAJAN

25.03.2021

02.03.2021

CS COMM
— 1105/21

M/S KANCHAN|
FASHION P LTD V/S
PUNEET GABA

SUBHASH
CHANDRA

26.03.2021

07.12.2020

CS COMM

1106/2021

LEKHA ADVERTISING
V/S GALAXY|
GARMENTS

PARNAV
SHARMA

26.03.2021

22.03.2021

OMP
COMM

639/21

e8]

DCB BANK LTD V/S
PAWAN BHARDWAJ

ANISH BHOLA

27.03.2021

18.02.2021

OMP
COMM
642/21

@

AXIS BANK LTD V/S
PEARL KALRA

VIKAS
CHOPRA

27.03.2021

12.03.2020

CS COMM
—1112/21

IDBI BANK LTD V/S
ANIL KUMAR|
THUKRAL

MANISH
DIWAN

27.03.2021

23.03.2021

CS COMM
— 1115/21

P N B V /S VAISHALI
AHUJA

QUAISAR ALI

27.03.2021

17.03.2021

CS COMM
— 1151/21

BANK OH
MAHARASHTRA  V/S
INAGERDRA SINGH

SOVI BIPNEET]
SINGH

30.03.2021

25.03.2021




District Case No.

OMP
COMM
658/21

€8]

Petitioner Name VS

Respondent Name

DCB BANK LTD V/S
ANSAR AHMAD

Advocate

ANISH BHOLA

Date
Registration

30.03.2021

ofDate

of e-
Payment o
Court Fees

18.02.2021

OMP
COMM

657/21

@

DCB BANK LTD V/S
IARIF

ANISH BHOLA|

30.03.2021

18.02.2021

OMP
COMM
656/21

@

DCB BANK LTD V/S
RIYA

ANISH BHOLA

30.03.2021

18.02.2021

— 1141/21

CS COMM

NAVEEN BATRA V/S
STATE BANK OF INDIA|

NIMISH CHIB

30.03.02021

25.03.2021

— 1140/21

CS COMM

PNB V/S ASHA

QUAISAR ALI

30.03.2021

17.03.2021

—1139/21

CS COMM

PNB V/S
HUSSAIN

SADDEM

QUAISAR ALI

30.03.2021

17.03.2021

—1138/21

CS COMM

ICICI BANK LTD V/S
HARI OM YADAV

PUNEET
BAHLLA

K

30.03.2021

19.03.2021

—1137/21

CS COMM

ICICI BANK LTD V/S
HARI OM YADAV

PUNEET
BAHLLA

30.03.2021

19.03.2021

— 1135/21

CS COMM

ICICI BANK LTD V/S
ANJU KUMAR

DEEPAK
KAUSHIK

30.03.2021

24.03.2021

—1134/21

CS COMM

ICICI BANK LTD V/S
VINITA BHARDWAJ

DEEPAK
KAUSHIK

30.03.2021

24.03.2021

—133/21

CS COMM

ICICI BANK LTD V/S
VIKRANT SINGH

DEEPAK
KAUSHIK

30.03.2021

24.03.2021

—1132/21

CS COMM

ICICI BANK LTD V/S
INISHA GUPTA

DEEPAK
KAUSHIK

30.03.2021

24.03.2021

—1131/21

CS COMM

SUKESH KUMAR|
CHAUHAN V/S NDMC

S K SINGH

30.03.2021

15.03.2021

CS COMM

1163/2021

R K MANCHANDA V/S
BIKESH KR SINGH

SUNIL GOYAL

31.03.2021

26.03.2021

OMP
COMM
673/21

@

DCB BANK LTD V/S
MOHD ASIM

ANISH BHOLA

01.04.2021

24.03.2021

OMP
COMM
676/21

@

AXIS BANK LTD V/S
KAMRAJ

MAYANK
MAHAJAN

01.04.2021

24.03.2021

OMP
COMM

677/21

@

AXIS BANK LTD V/S
PANKAJ

MAYANK
MAHAJAN

01.04.2021

24.03.2021




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS COMMRAMJI DASS V/SMANJU
—1193/21 |GURINDERJIT KAUR |AGGARWAL [01.04.2021 [16.03.2021

CS COMMNEERAJ GUPTA V/SRAJEEV KR
—1176/21 GAMMON INDIA TIWARI 01.04.2021 [08.03.2021

BASHESHWAR LAL
AMIT KR V/S
CS COMMHIMALAYA FOODJ K Al
—1187/21 [INTERNATIONAL IASSOCIATES |01.04.2021 [25.03.2021

CS COMMICICI B ANK LTD V/SDEEPAK
—1178/21 NEHA SHARMA KAUSHIK 01.04.2021 [26.03.2021

CS COMMICICI BANK LTD V/SDEEPAK
—1182/21 RAHUL SHARMA KAUSHIK 01.04.2021 [26.03.2021

CS COMMICICI BANK LTD V/SDEEPAK
—1184/21 RAHUL CHAUHAN KAUSHIK 01.04.2021 [26.03.2021

PUNJAB  NATIONAL
CS COMMBANK V/S DUSHYANT|
—1192/21 SHARMA QUAISAR ALI |01.04.2021 [17.03.2021

CS COMMICICI BANK LTD V/SPUNEET K
—1190/21 ASHUTOSH TIWARI | BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K|
—1180/21 ANIMESH BISWAS BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K|
—1191/21 MANOJ KR BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K|
—1186/21 DILSHD MALIK BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K
—1189/21 SHAMA SAHNI BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K
—1188/21 |[SHAKIR ALI BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K|
—1185/21 BANWARI LAL BAHLLA 01.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K|
—1225/21 |ANIL KUMAR BAHLLA 05.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K|
—1223/21 AMIT MISHRA BAHLLA 05.04.2021 [18.03.2021

CS COMMKX U JAINGANG V/SPRINCE
—1221/21 SANJEEV BANSAL ARORA 05.04.2021 [21.01.2020

CS COMMICICI BANK LTD V/SPUNEET K|
—1218/21 DHEERAJ GAUR BAHLLA 05.04.2021 [18.03.2021

CS COMMICICI BANK LTD V/SPUNEET K
—1215/21 VIJAY GOEL BAHLLA 05.04.2021 [18.03.2021




District

Case No.

CS COMM
—1214/21

Petitioner Name VS

Respondent Name

ICICI BANK LTD V/S
ROHIT RAWAT

Advocate

PUNEET K|

BAHLLA

Date
Registration

05.04.2021

ofDate

of e-
Payment o
Court Fees

18.03.2021

CS COMM
- 1212/21

ICICI BANK LTD V/S
IVIKAS

PUNEET K|

BAHLLA

05.04.2021

18.03.2021

CS COMM
— 1204/21

ICICI BANK LTD V/S
DEVI LAL

PUNEET K|

BAHLLA

05.04.2021

18.03.2021

CS COMM
—1210/21

AJAY BAJAJ V/S SUN
STONE
PUBLICATIONS

SURJEET
SINGH
MALHOTRA

05.04.2021

30.03.2021

CS COMM
— 1207/21

AZAM ALI
INAVEEN GUPTA

V/S

MOHD SUAIB

05.04.2021

03.09.2020

SH.

MANMOHAN

SHARMA, DISTRICT]
JUDGE(COMMERCI
IAL)-06, CENTRAL

Central

ICICI BANK LIMITED
Vs HARISH KUMAR

PUNIT
KUMAR
BHALLA(P),

04-03-2021

01-03-2021

ICICI BANK LIMITED
Vs NITIN SETH

PUNIT
KUMAR
BHALLA(P),

04-03-2021

01-03-2021

ICICI BANK LIMITED
Vs JITENDER KUMAR

PUNIT
KUMAR
BHALLA(P),

05-03-2021

02-03-
2021

ICICI BANK LIMITED
Vs AARIF

PUNIT
KUMAR
BHALLA(P),

05-03-2021

02-03-
2021

ICICI BANK LIMITED
Vs VISHAL
CHOUDHARY

PUNIT
KUMAR
BHALLA(P),

08-03-2021

03-03-
2021

ICICI BANK LIMITED
Vs DHIRAJ KUMAR

PUNIT
KUMAR
BHALLA(P),

10-03-2021

03-03-
2021

ICICI BANK LIMITED
Vs ANEES KHAN

PUNIT
KUMAR
BHALLA(P),

10-03-2021

03-03-
2021

ICICI BANK LIMITED
Vs DEEPAK KOHLI

PUNIT
KUMAR
BHALLA(P),

10-03-2021

03-03-
2021

ICICI BANK LIMITED
Vs RAJRANI DEVI

PUNIT
KUMAR
BHALLA(P),

10-03-2021

03-03-
2021

ICICI BANK LIMITED
Vs RAVDEEP SINGH
AND ANR

DEEPAK
KAUSHIK(P),

20-03-2021

15-03-2021
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District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

ICICI BANK LIMITEDMANISH
Vs PRAVEEN KUMAR |DEWAN(P), [22-03-2021 [15-03-2021
ICICI BANK LIMITEDMANISH
Vs KULDEEP YADAV | DEWAN(P), [22-03-2021 [15-03-2021
ICICI BANK LIMITEDMANISH
Vs AAMIR AND ANR | DEWAN(P), [22-03-2021 [15-03-2021
[Vaccant Court of Sh.West
Narinder Kumar, DJ|
(Commercial Court)-
o1
Sh. Gurdeep Singh,West
DJ (Commercial
Court)-02
SH. SANJEEV JAIN,NEW DELHI s
DISTRICT JUDGE
(COMMERCIAL (COMM.)/ IACHIN JAIN Vs SUNNYMUNISH 01-03-2021 21-01-2021
COURT)-01 80/2021 ARORA GUPTA
OMP (D
IAXIS BANK LTD VSALOK
(COMM.)/ NARESH KUMAR SSHANKAR 02-03-2021 |01-03-2021
65/2021
OMP  (I)l\x15 BANK LTD VSALOK
(COMM.)/ VAIBHAV GUPTA SHANKAR 02-03-2021 |01-03-2021
66/2021
OMP (I)CONTYPARK FINANCE
(COMM.)/ \C,SRPORATION LTD IP;QII\JTII;FEY 02-03-2021 [26-02-2021
67/2021 gpvRrAM
M/S VEIRA|
CS ELECTRONICS SUDHIR
(COMM.)/ PRIVATE LIMITED VsS ANEJA 04-03-2021 [15-02-2021
94/2021 M/S MAHAVIR
DISTRIBUTORS
HT MEDIA VENTURE
CS LTD Vs
(COMM.)/ CLAIRVOYANCE EEPEIET 16-03-2021 28'2(;2'
117/2021 |ADVERTISING PVT|
LTD
cs HT MEDIA LTD Vs
CLAIRVOYANCE PUNEET 06-02-
(COMM.)/ |\ nVERTISING ~ PVTBAJAJ 16-03-2021 |, |
116/2021 LTD
cs PUNJAB NATIONAL
BANK VsASHISH
(COMM.)/ ADHAARSHILA SB ATRA 17-03-2021 |05-03-2021
119/2021 |phIprRRS PVT. LTD
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District

Case No.

CS
(COMM.)/
120/2021

Petitioner Name VS

Respondent Name

TUI INDIA PRIVATE
LIMITED THROUGH
ITS A.R. Vs TRUE
TRVELMAXX PVT LTD.
THROUGH ITS
DIRECTOR  MANISH
SOOD

Advocate

KSHITIZ
AHLAWAT

ofDate of e-
Payment o
Court Fees

Date
Registration

04-03-

19-03-2021
9-03-20 2021

OMP
(COMM.)/
39/2021

HINDUSTAN PREFAB
LTD Vs GARG
BUILDERS

VARUN
NISCHAL

22-03-2021 10-03-2021

OMP
(COMM.)/
40/2021

HINDUSTAN PREFAB
LTD Vs GARG
BUILDERS

VARUN
NISCHAL

22-03-2021 10-03-2021

CS
(COMM.)/
123/2021

LIFE INSURANCE
CORP. OF INDIA Vs
SH. RAKESH VISHAN

SANJEEV
GUPTA

02-12-
2019,'26-
02-2021

22-03-2021

CS
(COMM.)/
126/2021

HAIKO LOGISTICS
INDIA PVT LTD Vs
UNIQUE AIR EXPRESS

UDIT MISHRA

04-03-

23-03-2021
3-03 2021

CS
(COMM.)/
128/2021

M/S ART N GLASS INC
Vs M/S AHUJA AND
CO

SANJAY
BAJAJ

06-02-

24-03-2021
4-03 2021

CS
(COMM.)/
134/2021

M/S BINDAL APPAREL
PVT. LTD. Vs NEW|
DELHI MUNICIPAL
COUNCIL

SUBHASH
CHAND
SAGAR

25-03-2021 17-03-2021

CS
(COMM.)/
137/2021

PRADEEP KALRA Vs
NEXGEN INFRACON
PVT LTD

BHARAT
GUPTA

26-03-2021 (13-03-2021

CS
(COMM.)/
138/2021

REALISTIC REALTORS
THROUGH VIVEK Vs
AV INDUSTRIES

BHARAT
GUPTA

26-03-2021 [13-03-2021

CS
(COMM.)/
139/2021

IDEMITSU LUBE
INDIA PVT LTD Vs
RITU AUTOMOBILES
PVT LTD

SANDEEP
BAJAJ

26-03-2021 [23-03-2021

CS
(COMM.)/
140/2021

IDEMITSU LUBE
INDIA PVT LTD Vs
ARYAA KRISHNA A
PVT LTDUTOMOTIVES

SANDEEP
BAJAJ

26-03-2021 [23-03-2021

s
(COMM.)/

141/2021

PRADEEP KALRA Vs
MAHAGUN INDIA PVT
LTD

BHARAT
GUPTA

26-03-2021 (13-03-2021




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate of e-

Registration

Payment o
Court Fees

VARUNI STEELS
cs | TROUGH I AL MK pryviors
(COMM.)/ TRADERS THROUGHSINGH 26-03-2021 [24-09-2019
136/2021 MEHTA

ITS PROP. MR. AVTAR|

SINGH

DAGA TRADING
CS COMAPNY PR.IVATESANJAY
(COMM.)/ LIMITED Vs MAGOKUM AR 30-03-2021 [26-03-2021
154/2021 (CONSTRUCTION

PRIVATE LIMITED

IAGASTYA LEGAL LLP
CS THROUGH BHARATRAKESH
(COMM.)/ [UPRETI Vs AGASTYASTIW ARI 30-03-2021 [25-03-2021
155/2021 [LEGAL  ASSOCIATES

LLP
EgOMM )/ &%K O%FAROI?&I\\{;E%I{/II\KSRH 30-03-2021 08-03-
156/2021 CORPORATION ANDBANYAL 2021

OTHERS




10

SH.
PAL
DISTRICT
(COMMERCIAL
COURT)-02

GURVINDER|
SINGH,
JUDGE

District

NEW DELHI

Case No.

MISC. DJ /
29/2021

Petitioner Name VS

Respondent Name

M/S
ENGINEERS LTD. AND
ORS. VS. M/S BHASIN|

JAKSON|

INFOTEC AND
INFRASTRUCTURE
PVT. LTD.

Advocate

SIDDARTH
SHANKAR,981
8003228

Date
Registration

01.03.2021

ofDate of e-
Payment o
Court Fees

26.02.2021

OMP ()
(COMM.)-
76/2021

BAJAJ FINANCE LTD.
'VS. ONKAR SINGH

GLORIOUS
LAW
IASSOCIATES,
0990151720

02.03.2021

10.02.2021

OMP 08
(COMM.)-
75/2021

AXIS BANK LTD
MUJAHID

VS.

IALOK
SHANKAR,
0811138361

02.03.2021

11.02.2021

OMP ()
(COMM.)-
73/2021

IAXIS BANK LTD
PIRVEEN KUMAR

VS.

IALOK
SHANKAR,
0811138361

02.03.2021

11.02.2021

OMP (I)
(COMM.)-
74/2021

IAXIS BANK LTD
HARISH SHARMA

VS.

ALOK
SHANKAR,
0811138361

02.03.2021

11.02.2021

CS
(COMM.)-
93/2021

INOVACARE
HEALTHCARE
SOLUTIONS PVT. LTD.
VS.
INJURIES CENTRE

AVANISH
SRIVASTAVA,

INDIAN SPINAL98733481

02.03.2021

19.02.2021

CS
(COMM.)-
92/2021

VS. SAOOD SALEEM

STATE BANK OF INDIAJ.R. MATHUR,

0810212280

02.03.2021

19.02.2021

CS
(COMM.)-
418/2020

LEVI STRAUS AND CO.
VS. FIVE
TRADERS & ANR.

IAKSHAY

STARSAHAY,

0871860888

08.03.2021

03.03.2021

OMP 48]
(COMM.)-
77/2021

ATC IP LLP
PRADEEP KUMAR

VS.

MASON &
IASSOCIATES,
9717541405

09.03.2021

15.02.2021

CS
(COMM.)-
99/2021

AGASTYA LEGAL LLP

IASSOCIATES LLP

RAKESH

VS. AGASTYA LEGALTIWARI,95829

31401

10.03.2021

05.03.2021

OMP (D
(COMM.)-
82/2021

M/S INCRED
SERVICES LTD. VS.
M/S AKSHAY
TRADERS & ORS.

IAKSHAY
UPPAL,978715
287

12.03.2021

08.02.2021

CS
(COMM.)-
103/2021

SHRI V. C. JAIN VS.
M/S DENTEDGE
HEALTHCARE PVT|
LTD

S.K.
GUPTA,98102
08184

12.03.2021

25.02.2021




District Case No.

CS
(COMM.)-
106/2021

Petitioner Name VS

Respondent Name

SP  SAFE CONTROL
SYSTEM LTD VS. AUTO
PASS INDIA AND ANR.

Advocate

Date
Registration

12.03.2021

ofDate of e-
Payment o
Court Fees

26.02.2021

CS
(COMM.)-
104/2021

J K TYRES AND
INDUSTRIES LTD VS,
SKYWAYS GROUP AND
ORS

NAKUL JAIN,
0810150166

12.03.2021

08.03.2021

CS
(COMM.)-
105/2021

STUDIOKON
VENTURES PVT LTD
VS. APEEJAY|
BUSINESS CENTRE
PVT LTD

JASPREET
SINGH
KAPOOR,9650
145159

12.03.2021

02.03.2021

CS
(COMM.)-
107/2021

KBR HOSPITALITY|
PVT LTD VS. SH SUNIL
BALUJA AND ANR.

MANEESH
GUMBER,9911
315304

12.03.2021

03.03.2021

CS
(COMM.)-
115/2021

CANARA BANK VS.
MR. RAJU AND ORS.

SANJEEV
CHOPRA,
0711142200

15.03.2021

03.03.2021

OMP
(COMM.)-
32/2021

OPPO MOBILES P.
LTD. VS. MR. KASHIF
IAMADI

A \% &
IASSOCIATES,
0891147495

16.03.2021

24.09.2020

CS
(COMM.)-
121/2021

NEXTGEN EXPORTS
PVT LTD VS. SHRI
BALAJI ELECTRONICS

SHURUTI
CHOUDHRY,
08901013246

19.03.2021

25.09.2019

oMP (D)
(COMM.)-
85/2021

CITI BANK NA VS. MR.
RAJENDER

IAVINASH
KUMAR,
0811182985

20.03.2021

05.02.2021

OMP (D)
(COMM.)-
86/2021

CITI BANK NA VS. MR.
ROHIT KUMAR

IAVINASH
KUMAR,
0811182985

20.03.2021

05.02.2021

OMP
(COMM.)-
41/2021

NDMC VS. MR.
INARINDER KUMAR

SANJEEV
SAGAR,92786
93021

22.03.2021

26.02.2021

CS
(COMM.)-
125/2021

GOPAL DAS ESTATES
AND HOUSING PVT
LTD VS. UTAZZO
SERVICES PVT LTD

ASHOK
CHABRA,
0810008481

22.03.2021

15.02.2021

CS
(COMM.)-
127/2021

PUNJAB  NATIONAL
BANK VS. SAI NATH
ENTERPRISES

RAJIV
RANJAN,
9810594551

23.03.2021

18.03.2021

CS
(COMM.)-
133/2021

RUPAL RAJESH
DALAL AND ANR. VS.
KIAN FIN SERVE PVT
LTD AND ANR.

TANIYA
WADHAWAN,
0811868247

24.03.2021

16.03.2021




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

CS ESHU
CANARA BANK VS,
(COMM.)- MR. DHRUV KUMAR COUDHARY, [26.03.2021 [19.03.2021
145/2021 0711275697
CS POOJA KALRA VS.BHARAT
(COMM.)- JINDAL STEEL ANDGUPTA, 011-26.03.2021 [29.01.2021
147/2021 [POWER LTD. 45640851
INOVACARE
CS  SoLUTIONS PvT LrpAVANISH
(COMM.)- Vs JAYPEESRIVASTAVA, 26.03.2021 [10.03.2021
/2021 ; 08733481
93 HEALTHCARE  LTD.
IAND ANR
cs HT MEDIA LTD VS,
SONY ADVERTISINGMADHUR
gC;)/l\;[(l;/i.l)— SERVICES PVT ILTDDHINGRA 26.03.2021 [24.03.2021
4 FOR 26.03.2021
RADHA KRISHNA|
IAMRESH
ECSOMM )- PRAKASHAN PVT LTDANANIS) 27.03.2021 [25.03.2021
| 8/202‘1 VS. SETU PRAKASHAN| 85 ? Ot Y
4 PVT LTD 0552539593
CS  AND ORS V. PUNABNEELAKSH
(COMM.)- NATIONAL ‘BANKDSHARMA,989927.03.2021 04.03.2021
149/2021 308878
IAND ORS
IMPERIAL AUTO
cs INDUSTRIES LTD. VS'BHUMIKA
(COMM.)- SKODA AUTOKAPOOR 9811 27.03.2021 [12.01.2021
170 /202'1 VOLKSWAGEN INDIA60000 ? e T
5 PVT LTD  FOR 7
27.03.2021
11 [SH. SANJIV JAIN,NEW DELHI
DISTRICT  JUDGE| CS PUMA SE VSShashi Prata
(COMMERCIAL (COMM)/9VADODARA AGROO'ha(P) p02—03—2021 01-03-2021
COURT)-03 1/2021  |SCIENCES J ’
UNION BANK OF
CS INDIA Vs MRS VINITA|
(COMM)/9 MAHESHWARI PROP‘S&VI}IIXE,) 06-03-2021 23'2(;3'
5/2021 OF SHREE BALAJI ’
KIRYANA STORE
CS CANARA BANK Vs
(COMM)/1[UMESH CHAND(S:%I\(I)JPI%AY(P) 15-03-2021 [12-03-2021
09/2021 GUPTA ’
?CSOMM) /1 HITESH RUSTOGI VsShravan 15-03-2021 [12-03-2021
08/2021 INARESH PANJABI Bansal(P),
CS GAURAV KUMAR VsMOHAMMAD
(COMM)/1SPACE TURTLE PVIMAZHAR 15-03-2021 [12-03-2021

10/2021

LTD

SIDDIQUI(P),




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

EXECUTIVE CENTRE

s
INDIA PVT LTD VsSHIV KUMAR
gg?zl\gg?/ MOHALLA TECHSURI(P), 17-03-2021 [15-03-2021
PRIVATE LIMITED
GOODWILL NON
cs WOVENS PRIVATEqp i\yasaN
(COMM)/1 LIMITED Vs SHIVAMRAMASWAMY 20-03-2021 [17-03-2021
oa/2021  [COAL CORPORATION )
THROUGH s
PROPRIETOR

SH SB ARORA Vs THE
CS PRINCIPAL

(COMM)/1 OFFICERM/S DLF
24/2021 HOME DEVELOPERS
LTD DLF CENTRE

'Vaibhav 20-03-
Kush(P), 22703-2021 5

CENTRAL BANK OF
INDIA Vs M/S
CS BHAVANI

(COMM)/1 TRADERSTRHOUGH
32/2021 [TS
PROPRIETORRAJNI
GOEL

VIVEK

OJHA(P), 24-03-2021 [22-03-2021

RAJ LUBRICANTS
CS THROUGH ITS
(COMM)/1/ATTORNEY Vs AL DUA
30/2021 [FOOD  PROCESSING

DUSHYANT

NAYAK(P), 24-03-2021 [22-03-2021

PVT LTD
cs THE SUPREME
INDUSTRIES LTD VsSNEERAJ
((13?21\(’)[12\?/ 1 BHAGWANDAS GOGIA(P),  [24703-2021 122-03-2021
3 PAMNANI
SARANG
CS SURENDAR
(COMM)/1 %1/1?1251\{“;{5(1]1;413‘5[1{) VSKUMAR 30-03-2021 [27-03-2021
52/2021 CHOWDHRY(
P),
SARANG
CS SURENDAR
(COMM)/1 ?XSJ?X?%OLSIXII‘TED VSKUMAR 30-03-2021 [27-03-2021
53/2021 CHOWDHRY(
P)’
CS M/S TANDOORI VIBEs

Karanjot Singh

(COMM)/1Vs SHRI RADHEY| 30-03-2021 [27-03-2021

51/2021 | ENTERPRISES Mainee(P),
12 [SH. PREM KUMARSOUTH NIL
BHARTWAL
DISTRICT JUDGE
(COMMERCIAL

COURT)-01




District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

]S(I}iiAl‘\Ilel‘LAYdIISTJII;’IIIél; CS(COMM [CICI BANK LTD VS.DEEPAK 05/03/21 [12/02/21
JUDGE(COMMERCI )/102/21  [YOGI KAUSHIK
IAL COURT)-03
CS(COMM [CICI BANK LTD VS.DEEPAK 05/03/21 12/02/21
)/103/21 |ABHISHEK JOHNKAUSHIK
JOSHI
CS(COMM [ICICI BANK LTD VS.DEEPAK 16/03/21  04/03/21
)/115/21 | AMAM ZAFARKAUSHIK
SADIQUE
CS(COMM [Oriental Ferro AlloysAnkur Saboo [17/03/21 28/09/20
)/120/21 [Pvt Ltd Vs.  Skyline & 20/02/21
Engineering Contracts
(india) Pvt Ltd
CS(COMM [Royal EngineeringShridharan 27/03/21  [23/03/21
)/146/21 Consultancy Pvt Ltd. VsRajan Ram|
Royalshield Kumar
Technologies India Pvt,
Ltd. And Ors.
OMP(COM [Krishan Murari SharmaPraveen 31/03/21  |25/03/21
M)/34/202& Anr. Vs. M/s. DaimlerKapoor
1 Financial Services Indial
Pvt. Ltd. And Anr.
14 SH. RAJ KUMARSOUTH-EAST
CHAUHAN, LD.
DISTRICT ~ JUDGE MR JAVVAD KHAN
(COMMERCIAL- AND ANR Vs ELEEDEEPAK
COURT), SOUTH- CS HEALTHCARE KUMAR
oo SAKET (COMM)/1 PHARMACEUTICALS [MAHAPATRA(
61/2021  |AND ORS P), 01-03-2021 [17.02.2021
MR JAVVAD KHANDEEPAK
CS IAND ANR Vs ADROITKUMAR
(COMM)/1 BIOMED LIMITEDMAHAPATRA(
60/2021 |AND ANR P), 01-03-2021 [17.02.2021
M/S HORIZON|
HEALTHCARE
CS SOLUTIONS Vs M/S
(COMM)/1/CURE AND SURGICALCHARAN
49/2021 [ EQUIPMENTS SINGH(P), 01-03-2021 N/A
CS
(COMM)/1 STATE BANK OF INDIAARVIND
44/2021 Vs RANJEET SINGH |GUPTA(P), 01-03-2021 |08.02.2021
MVS ENGINEERS PVT
CS LTD Vs MICROTRADE 24.01.2019
(COMM)/1[FOOD AND BEVARAGEMUNISH &
45/2021 |[LTD CHHOKER(P), |01-03-2021 [19.02.2021
M/S SPRING RIVER
CS ESTATE PVT LTD Vs
(COMM)/1[ESTATE OF LATE DRPREET SINGH
52/2021 |RAVI SINGH OBEROI(P), [02-03-2021 [02.03.2021
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Advocate
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Registration
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Payment o
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CS M/S 3 M EXIM PVT

(COMM)/1|LTD Vs M/S RELIANCEANIL

51/2021  RETAIL LIMITED KUMAR(P), [02-03-2021 [12.02.2021

CS STATE BANK OF INDIA|

(COMM)/1Vs M/S PIONEERARVIND

50/2021 |GOBAL PVT LTD GUPTA(P), 04-03-2021 [02.03.2021

CS

(COMM)/1PUNJAB  NATIONALZUBAIR

73/2021  BANK Vs SONIA GARG RAZA(P), 06-03-2021 [27.02.2021

CS EURO MEDI TOOLSSATYA

(COMM)/1PVT LTD Vs LINVATECPRAKASH

66/2021 [INDIA PVT LTD 'YADAV(P), 06-03-2021 [N/A

CS SAHAMAL SINGH Vs

(COMM)/1 FIVE RIVERSVIKAS

85/2021 |[LOGISTICS PVT LTD |SETHI(P), 08-03-2021 N/A

CS

(COMM)/1/CANARA BANK VSANIL KUMAR|

87/2021  MOHAN KUMAR SINGH(P), 08-03-2021 |02.03.2021
M/S KANWAR
ENTERPRISES PVT

CS LTD Vs M/S SIMPLEXRAJEEV

(COMM)/1 INFRASTRUCTURES |[SHARIVASTA

98/2021 |[LTD VA(P), 00-03-2021 [20.02.2021
SHALIMAR

CS ENGINEERING PVT

(COMM)/1[LTD Vs  SIMPLEXANKUR

67/2021  [PROJECTS LIMITED |SINHAL(P), |09-03-2021 [22.02.2021
THOMSON PRESS
(INDIA) LIMITED Vs
COUNCIL FOR|

CS ROBOTICS AND

(COMM)/1 AUTOMATION PRAVEEN

89/2021 |(AICRA) BHATIA(P), [16-03-2021 [12.03.2021
CHANDRA KASHIKAR

CS ETC Vs M/S ACO

(COMM)/2/SYSTGEMS ANDRAJEEV

01/2021  |SOLUTIONS PVT LTD |CHAUHAN(P),17-03-2021 [10.03.2021
M/S MP PRINTERS Vs

CS PROFICIENCY

(COMM)/1|LEARNING SHIVEK

97/2021 |SOLUTIONS PVT LTD [TREHAN(P), [17-03-2021 [19.02.2021

CS

(COMM)/2/GURJEET SINGH VSVIVEK

02/2021 [VINOD BANGWAL SINGH(P), 18-03-2021 |03.03.2021
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DAWN DIGITAL PVT

VSAdvocate
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Registration

ofDate

of e-
Payment o
Court Fees

CS LTD Vs SAI KIRPA|
(COMM)/1REAL ESTATE PVTKANISHK
99/2021 |LTD AHUJA(P), 22-03-2021 [30.03.2021
ADITYA
CS UNION BANK OFKUMAR
(COMM)/2[INDIA Vs MOHDCHAUDHARY(
03/2021 |SHAHZAD P), 23-03-2021 [19.03.2021
CS PUNEET GUPTA Vs
(COMM)/2M/S TG LEISURE ANDDALIP
04/2021 [RESORTS PVT LTD IANAND(P), 23-03-2021 [16.03.2021
CS UPHAR FINVEST]
(COMM)/2[LIMITED Vs RUPESH
08/2021 [KUMAR KIRAN JAI(P), |26-03-2021 (08.02.2021
CS M/S STANDARD
(COMM)/2/CARTONS PVT LTD VSsBHARAT
09/2021 [PROVEDA HERBAL SAINI(P), 27-03-2021 [19.03.2021
15 MS. RAJ  RANISOUTH-EAST
MITRA, DISTRICT] cs
JUDGE (COMM-02),
SOUTH EAST] (COMM)/1[INDIAN BANK VsMARIMUTHU
DISTRICT, SAKET 36/2021  |[SUNNY ARORA P(P), 01-03-2021 [10.02.2021
COURTS, NEW,|
DELHI
PUNJAB NATIONAL
BANK VS M/S BALDEYV|
CS/COMM HEALTH CAREVIKRANT
/140/2021 CENTRE SACHDEVA |03-03-2021 [23.02.2021
M/S SHREE
INURSINGSAHAY
MUDUNGOPAL
CS ENGINEERS PVT LTD
(COMM)/1 Vs M/S LAXMI SUGARSanjeevani
42/2021 MILLS COMPANY LTD Mittal Jain(P), |05-03-2021 [22.01.2021
CS VIPIN KUMAR|
(COMM)/1/ASHOK KUMAR Vs SMICHAUDHARY(
53/2021 |AUTOSTAR PVT LTD |P), 06-03-2021 [14.01.2021
BANK OF INDIA
CS THROUGH ITS CHIEF
(COMM)/1 MANAGER Vs TABISHHARSHA
38/2021 | AHMED QUADRI SHARMA(P), [03-03-2021 [16.02.2021
BANK OF INDIA
CS THROUGH ITS CHIEFANAND
(COMM)/1 MANAGER Vs SUNILKUMAR
39/2021 KUMAR DUBEY(P), 03-03-2021 [16.02.2021
M/S oM SONS
MARKETING PVT
CS LTD Vs M/S FROSTEYSHA
(COMM)/ FALCON MARYSHA((P
159/2021 DISTILLERIES LTD ), 09-03-2021NA (TM)
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Advocate
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CS ROSHAN

(COMM)/1HAKEN SYSTEMS LLPSANTHALIA(P

54/2021 Vs FEROZ REHMAN ), 06-03-2021 [20.02.2021
M/S DK BUSINESS

CS PATRON PVT LTD Vs

(COMM)/1M/S ROCKING DEALSSHUBHAM

63/2021 |[PRIVATE LIMITED VERMA(P), 10-03-2021 |01.02.2021

CS PUNJAB AND SIND

(COMM)/1 BANK Vs  ASHISHSARAN

41/2021 [ KAPUR SURI(P), 04-03-2021 |03.03.2021
M/S ANALCO INDIA

CS PVT LTD Vs M/S ANA|

(COMM)/1 DESIGN WORX PVTRADHEY

56/2021 |[LTD SHYAM(P), 08-03-2021 [NA
OPPLE LIGHTING
INDIA PVT LTD Vs

CS PRAVIN BAFNA|

(COMM)/1PARTNER AT ARTATUL

43/2021 |LIGHT DISTRIBUTORS|KUMAR(P), [05-03-2021 |03.03.2021

CS M/S RYDER EXPORTS 05.01.2021

(COMM)/1Vs  AWFIS  SPACEAMIT IAND

57/2021  |SOLUTIONS PVT LTD |SETHI(P), 08-03-2021 [15.01.2021
GLOBAL EXPRESSWAY|

CS FORWARDING INC Vs

(COMM)/1 EAGABRIZ SHIPPINGUDAY

55/2021  [PRIVATE LIMITED KUMAR(P), |08-03-2021 |07.12.2020
KARON HOTELS

CS PRIVATE LIMITED Vs

(COMM)/1RHS TRAVEL INDIAANUBHAV

58/2021 |OPC PVT LTD BHASIN(P), |09-03-2021 |04.03.2021

CS SAHAMAL SINGH Vs

(COMM)/1/SSG TELCO PVGT LTD|VIKAS

62/2021 [ETC SETHI(P), 10-03-2021 [NA

CS

(COMM)/1[IDBI BANK LTD VSVIVEK

65/2021 |RAJESH KUMAR KUMAR(P), [10-03-2021 |03.03.2021

CS

(COMM)/1IDBI BANK LTD VSVIVEK

64/2021 [POONAM VASHISTH |KUMAR(P), [10-03-2021 |03.03.2021
SMART SYSTEMS

CS SOLUTIONS PRIVATE

(COMM)/1|LIMITED Vs MUKESHM.

74/2021 |SHARMA IABHIJNAN(P),16-03-2021 [NA (TM)
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SHIVAKRITI
INTERNATIONAL
LIMITED Vs
CS CONTAINER
(COMM)/1 CORPORATION OFPRATEEK
69/2021 [INDIA MISHRA(P), [12-03-2021 [08.03.2021
CS M/S SIEGWERK INDIAJATINDER
(COMM)/1PVT LIMITED Vs M/SPAL
68/2021 [UNIPACK INDUSTRIESSINGH(P), 12-03-2021 [17.02.2021
CS GROUPE SEB INDIA
(COMM)/1PVT LTD Vs PLANMANRAJAN
77/2021  HR PRIVATE LIMITED KHANNA(P), [17-03-2021 |04.03.2021
CS OP KHANDELWAL Vs
(COMM)/1STELL AUTHORITY OF
72/2021 [INDIA H.L. DASI(P), [15-03-2021 |02.03.2021
INDIAN TERRAIN|
FASHIONS LTD .VS
CS/COMM M/S KANCHI NANGAICHITRANSHU
/171/2021 & ANR. L A. SINHA 15-03-2021 |09.03.2021
CS SUNIL
(COMM)/1[IDBI BANK LTD VsKUMAR
78/2021 |[SUSHANT SABAT(P), 16-03-2021 [22.01.2021
CS M/S THE GREY CELL
(COMM)/1 Vs PRASAR BHARATINARESH
76/2021  [ETC PANWAR(P), [16-03-2021 |04.03.2021
CS
(COMM)/1 ANAMIKA SOOD VSTEJVEER
70/2021 |GOOGLE LLC BHATIA(P), [15-03-2021 [NA (TM)
CS
(COMM)/1 BANK OF INDIA VsK.C.
75/2021 | M/S ICON TRENDZ GUPTA(P), 17-03-2021 |08.03.2021
CS OPPLE LIGHTING
(COMM)/1[INDIA PVT LTD VSATUL
79/2021  [VIPUL RUPANI KUMAR(P), [19-03-2021 [15.03.2021
M/S JAGRAN|
CS PRAKASHN LIMITED
(COMM)/1Vs JOHN DOE ANDJEEVESH
84/2021 |ORS MEHTA(P), |20-03-2021 NA (TM)
M/S DSTR|
INFRANSTRUCTURE
CS Vs VRKISHRADHA
(COMM)/1INFRSTRUCTURE PVTIAGGARWAL(P
83/2021 |[LTD ), 20-03-2021 [18.03.2021
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CS
(COMM)/1
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20-03-2021

ofDate

of e-
Payment o
Court Fees

19.08.2019

CS
(COMM)/1
81/2021

SITARA SINGH Vs
IASHISH BIR SINGH

SUDEEP
SUDAN(P),

19-03-2021

INA

CS
(COMM)/1
82/2021

HUB AND  LINK
LOGISTICS(I) PVT TLD
Vs M/S WISH
LOGISTICS LLP

SEEMA
SINGH(P),

20-03-2021

05.03.2021

CS
(COMM)/1
86/2021

UNIQUE
Vs M/S
IASSOCIATIES

INTERIORS
DUGAL

MAYANK
GOEL(P),

22-03-2021

03.03.2021

CS
(COMM)/1
88/2021

M/S NAMAN TECHNO
Vs M/S  GLOBAL
CANSESUGAR
SER4VICES PVT LTD

VINAY
BHARADWAJ(
P),

22-03-2021

15.03.2021

CS/COMM
/190/2021

BIOTECH CONSOTIUM
INDIA LTD. VS SUSHILj
BAGGA

K.K.SHARMA

23.03.2021

18.02.2021

CS/COMM
/191/2021

BIOTECH CONSOTIUM
INDIA LTD. VS SUNILA|
BAGGA

K.K.SHARMA

23.03.2021

18.02.2021

CS
(COMM)/1
93/2021

PUNEET GUPTA Vs
M/SGK MOTEL PVT
LTD

DALIP
ANAND(P),

23-03-2021

16.03.2021

CS
(COMM)/1
92/2021

GEETIKA MITTAL
GUPTA Vs M/S WEST]
COURT REAL ESTATE
PVT LTD

VIDIT
GUPTA(P),

23-03-2021

18.03.2021

CS
(COMM)/1
96/2021

STATE BANK OF INDIA|
Vs KOMAL BRAR

IARVIND
GUPTA(P),

24-03-2021

23.03.2021

CS
(COMM)/1
95/2021

M/S EMBEE
DIAGNOSTICS PVT
LTD Vs ARCHANA)
BARGOTA

MANU
BANSAL(P),

24-03-2021

24.02.2021

CS
(COMM)/1
94/2021

ROOPINDER SINGH Vs
EMAAR MGF LTD

'VRITI
GUJRAL(P),

24-03-2021

22.03.2021

CS
(COMM)/2
00/2021

BANK OF INDIA Vs

K.C.

IVIKASH SILIWAL

GUPTA(P),

25-03-2021

22.03.2021
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CS PUNJAB AND SINDP K| 05.03.21
(COMM)/2BANK Vs HARPREETISACHDEVA(P) IAND
05/2021 SINGH , 30-03-2021 [25.03.21
CS MS RX INFOTECH
(COMM)/2PRIVATE LIMITED VsMANEESH
06/2021 [YOGESH TOMER GAMBEER(P), |31-03-2021 [16.03.2021
16 |SH. SANJAY|EAST CS COMM[The SUPREMENAVLIN 05-03-2021 |01-03-2021
SHARMA-T 57/2021 [INDUSTRIES LIMITEDSWAIN
VS JAIVEER KUMAR |GAUTAM
BHASIN
cs commONLINE INFRA VSINDIAN LAW02-03-2021 10-02-2021
58/2021 |COGNOSENTE EXPERTS
INVNTED PVT LTD &
ORS.
CS COMMPUNIT GUPTA VSDALIP ANAND|06-03-2021 |02-03-
59/2021 |CELEBRATIONS 2021
EVENTS PVT LTD
cs COMMNITIN TYAGI VSR.S. RATHI &
60/2021 INATINAL INSURANCEH.K. 00-03-2021 [05-03-2021
COMPANY LIMITED |DHARIWAL
IARVIND
cs comm(HILTI INDIA PVT TLD
SHARMA &15-03-2021 [13-01-2021
62/2021 VS ARUNESH KUMAR ASSOCIATES
CS COMMMOHD. IRSHAD VS
63/2021 |KOUSAR KOUL MOHD ANAS [15-03-2021 [15-02-2021
STATE BANK OF INDIA|
CS COMM VIJAY
50/2021 VS MOHD. KAISAR &PRAKSH 22-02-2021 [15-03-2021
IANR.
UNION BANK OF AMA
gs /z%glleINDIA VS DINESHi KUMREIIK\I DR 19-03-2021 (16-03-2021
3 THAKUR
SARASWATI
gs/ 2((:gllvﬂvlENTERPRISES VsﬁigIS\IHIL 20-03-2021 [15-03-2021
5 SUSRUSHA PHARMA
SE)MM666 EUROTOYS PVI LTSSACHET 20-03-2021 [17-03-2021
o021 VSKAMLESHJAIN  |SHARMA 3 7703
8§)MM66 ICICI BANK LTD VSKUMAR LAW22_o 2021 18-02-2021
2021 7 RAJ KAPOOR SHARMA FIRM 3 3
SMABHAV
CS COMM|CONSTRUCTION PVTHARISH
50/2021 TLD VS  GAURIKUMAR GARG 2 0372021 [19-03-2021
SHANKAR RASTOGI




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

sanjeev kumar Gupta vs

cs commy.R. BUILDWAY|O.P
70/2021 |CONSTUCTOINS PVTAGGARWAL (2370372021 [17-03-2021
LTD

SOLTEX TRADE PVT
Cs/2co(;11v[MLTD VS RAVEEG.P SAH 26-03-2021 [12-01-2021
74 DAYANDEO DESAI

M/S SANDHU
CS COMMMOTORS FIN. PVT/SUDHIR

76/2021 |LTD. VS. RAHULGUPTA 31-03-2021 |26-03-2021

KASHYAP
cS VEER JI MALAI
CHAAP WALE VS
fggxMWSVEERJI MALAI CH AAPR.K. SINGH [31-03-2021 [25-03-2021
WALE (KOLKATA)
VEER JI MALAI
CS CHAAP WALE VS.
(COMM)8 VEERJI MALAI CHAAPR.K. SINGH [31-03-2021 [08-01-2021
0/2021 WALE (MALVIYA
INAGAR)
cs VEER JI MALAI
CHAAP WALE VS.
ggg)i\/iM)mVEERJI MALAI CH AAPR.K. SINGH [31-03-2021 [25-03-2021
WALE (KOLKATA)
cs GLAND PHARMA LTDSANJEEV
(COMM)75VS FINCURESINGH , D K'31-03-2021 26-03-2021
/2021 PHARMACEUTICALS [YADAV &
LTD KAMLA
cs SANDHU MOTOR|
FINANCE PVT LTD VSSUDHIR
5(23(3;\/1[M)77MANAV MANAVIGUPTA 31-02-2021 [26-03-2021
MALHOTRA
17 |Sh.  Laxmi  KantNorth-East |C.S, M/S SHREE VAISHNOVARUN 02.03.2021
e Commeree] (COMM):- ABRASIVES PVT LTD.GUPTA
Court), North East, 26/2021 VS M/S SAI RAM 26.02.2021
KKD, Delhi/ ENTERPRISES
C.S. BANK OF BARODA VSCHITRA 06.03.2021 (03.03.2021

(COMM):- SANJEEV KUMAR ANDMALHOTRA
27/2021 |OTHERS.

C.S. M/S MOREPEN|SRIJAN 12.03.2021 [30.01.2021
(COMM):- LABORATORIES LTDTIWARI
28/2021 VS M/S JAGAT

PHARMA
10.03.2021
C.S. ADDIDAS AG  VSPARMOD
(COMM):- ASHOK KUMARKUMAR

29/2021 [UNKNOWN SINGH 16.03.2021




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

10.03.2021
C.S. NIKE INNOVATE C.VPARMOD
(COMM):- VS ASHOK KUMARKUMAR
30/2021 |[UNKNOWN SINGH 16.03.2021
15.03.2021
C.S. PUNJAB  NATIONAL
(COMM):- BANK VS ARCHANAPRADEEP
31/2021  [YADAV KUMAR 17.03.2021
10.03.2021
C.S.
(COMM):- SH. RIYAZ AKBAR VS
32/2021 |SH. PARVEZ ALAM R.P SHARMA [19.03.2021
COURT
CARS 24 FINANCIAL FEES NOT|
OMP(I)CO SERVICES PVT LTD VS FILED
MM:- MOHAMMAD SHAHIDLALIT
19/2021 [FAROOQUI PANDEY 18.03.2021
COURT
IARB AARUN KUMAR VS FEES NOT
(COMM):- SHRI RAM FINANCEARCHIT FILED
01/2021 [PVT LTD KAUSHIK 19.03.2021
COURT
EXECUTI FEES NOT
ON:- M/S DCB BANK LTD. FILED
53/2021 VS ANKIT GUPTA S.K. KATYAL [02.03.2021
COURT
EXECUTI FEES NOT
ON:- IAXIS BANK LTD VSAMRENDRA FILED
56/2021 | ERSAD MALIK KUMAR 04.03.2021
COURT
EXECUTI FEES NOT
ON:- IAXIS BANK LTD VSAMRENDRA FILED
57/2021 | RAHEES SAIFI KUMAR 04.03.2021
COURT
EXECUTI FEES NOT
ON:- IAXIS BANK LTD VSAMRENDRA FILED
61/2021 MOHD SADDAM KUMAR 09.03.2021
COURT
EXECUTI [VOKSWAGON FEES NOT
ON:- FINANCE PVT LTD VSRAJESH FILED
64/2021 VINOD KUMAR JANGRA 22.03.2021
COURT
EXECUTI VOKSWAGON FEES NOT
ON:- FINANCE PVT LTD VSRAJESH FILED
65/2021 [RAVINDER KUMAR | JANGRA 22.03.2021
COURT
EXECUTI VOKSWAGON FEES NOT
ON:- FINANCE PVT LTD VSRAJESH FILED
66/2021 MUNESH SHARMA JANGRA 22.03.2021
EXECUTI COURT
ON:- AU SMALL BANK LTDABHISHEK FEES NOT
68/2021 VS SABIT ALI GAUR 23.03.2021 |FILED
COURT
g)lilj:_CUTI AU SMALL BANK LTD 99.03.2021 FEES NOT
; VS JAGBIR SINGH IABHISHEK Tt FILED
69/2021 GAUR
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BSES YAMUNA

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

(COMM):- POWER LTD VSSRIIIJ\IS(?§M 24.03.2021 [18.01.2021
33/2021 [KAMLESH
C.S. BSES YAMUNA|
(COMM):- POWER LTD VSSRIIIJ\ISgéM 24.03.2021 [18.01.2021
34/2021 SUDESH
C.S. SANDEEP JAIN VS
(COMM):- SANJAY KUMAR P.K. JAIN 24.03.2021 [22.03.2021
35/2021
EXECUTI AU SMALL BANK LTD COURT
ON:- VS REHAMNéi{IJLSHEK 24.03.2021 [FEES NOT
70/2021 MANSURI AND ORS. FILED

M/S NDCON|

CONSTRUCTIONS VS

M/S ASIAN| 23.03.2021
C.S. CONSTUTIONS
(COMM):- COMPANY (TODAPUR)AMAN
36/2021 |AND ANR. GOSWAMI 26.03.2021
EXECUTI HDFC BANK LTD VS Igl(-Z)IE:JSR Tl‘\IOT
ON:- MOHD. AYUB AND FILED
72/2021  (OTHERS MOHIT JALAL|27.03.2021
EXECUTI HDFC BANK LTD VS SI%EZJSR 11“\10T
ON:- INIRMAL SAND ANDNAVEEN FILED
73/2021  [INFRA PVT LTD SHARMA 27.03.2021

M/S MADHU|

TRADING POINT VS SESSR ’11‘\]OT
C.S. M/S AUTOPALRAJENDER FILED
(COMM):- INDUSTIRES LTD ANDKUMAR
37/2021 |ANR. KASANA 30.03.2021

KOHINOOR FOODS COURT
EXECUTI LTD VS  HARIOM FEES NOT
ON:- SHARMA ANDSURENDER FILED
75/2021  [COMPANY GOYAL 30.03.2021
EXECUTI CARS 24 FINANCIAL O
ON:- SERVICES PVT LTD VS[LALIT FILED
76/2021  REHMAAN MOTORS |PANDEY 30.03.2021
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CS SONU JAIN Vs
(COMM)/1 SHASHANK JAIN ANDDUSYANT
36/2021  |ANR SISODIYA(P), [03-03-2021 |01-03-2021
SHIV RAJ SHARMA Vs
CS EAST DELHI
(COMM)/1 MUNICIPAL 02-03-
46/2021 |CORPORATION C P TYAGI(P), |03-03-2021 [2021
SHIV DUTT SHARMA
CS Vs EAST DELHI
(COMM)/1 MUNICIPAL 03-03-
47/2021  |CORPORATION C P TYAGI(P), |03-03-2021 [2021
M/S EASY TRIP|
CS PLANNERS LTD Vs
(COMM)/1M/S ISHITHAKURHAGRA 04-03-
38/2021 |HOLIDAYS AND ANR |BANSAL(P), |04-03-2021 [2021
M/S SIKKA PACKERS
IAND MOVERS Vs M/S
CS S DESAI AND
(COMM)/1ASSOCIATES PVT LTDANKUR 04-03-
39/2021  |AND ANR JAIN(P), 04-03-2021 [2021
CS SANDEEP VERMA Vs
(COMM)/1 SUDESH KUMARVISHESH 04-03-
37/2021  |GUPTA VERMA(P), 04-03-2021 [2021
CS
(COMM)/1RAVITA PANWAR VSsVINAY 02-03-
40/2021 RITU KUMAR(P), |05-03-2021 [2021
CS BANK OF BARODA VsCHITRA
(COMM)/1 AWINASH KUMARMALHOTRA(P 06-03-
43/2021  [PANDEY AND ORS ), 06-03-2021 [2021
HOUSING
DEVELOPMENT
FINANCE
CS CORPORATION
(COMM)/1[LIMITED Vs RAMESHRAJIV KUMAR)| 04-03-
48/2021 | KUMAR GOEL TOMAR(P), 08-03-2021 [2021
CORONA REMEDIES
CS PVT LTD Vs RADICOOL
(COMM)/1 PHARMACEUTICALS [VIKAS 09-03-
49/2021 |PVT LTD KHERA(P), 00-03-2021 [2021
R C PLASTO TANKS
IAND PIPES PVT LTD Vs
CS M/S KRISHN|
(COMM)/1 ENTERPRISES ANDANIL KUMAR 03-03-
44/2021  |ORS SAHU(P), 06-03-2021 2021
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Advocate
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PAWAN KUMAR|

CS PANWAR Vs M/S VA

(COMM)/1TECH WABAGAMIT

51/2021  |LIMITED SHARMA(P), [10-03-2021 [10-03-2021

CS M/S RSPL LTD Vs

(COMM)/1 ASHOK KUMAR ANDANIL KUMAR|

50/2021 |ORS SAHU(P), 10-03-2021 [9-03-2021

CS BRAHMA  POLYMERVINAY

(COMM)/1 AND CHEMICAL VsKUMAR

52/2021 | BALAJI ENTERPRISES |PATHAK(P), [10-03-2021 [10-03-2021
M/S BRIJBIHARI

CS CONCAST PRIVATEASHISH

(COMM)/1[LIMITED Vs  M/SCHOUDHARY(

76/2021 [LVANYA ALLOYS P), 16-03-2021 [16-03-2021
M/S KRITI

CS INUTRIENTS LTD Vs

(COMM)/1 AMIT KUMARANIL KUMAR

58/2021 [TAPADIYA SAHU(P), 16-03-2021 [16-03-2021

CS

(COMM)/1TAHIR Vs SUBHASHAKSHAY

65/2021 |CHAND GUPTA DHAWAN(P), [17-03-2021 [17-03-2021
BRIJESH KATYAL Vs

CS TANEJA  COMPLETE

(COMM)/1 HOME SOLUTIONSNEERAJ

69/2021 [PVT LTD TYAGI(P), 23-03-2021 [23-03-2021

CS PUNJAB AND SIND

(COMM)/1 BANK Vs MEHAK

75/2021  |SINGH AND ANR GAURAV(P), |24-03-2021 [24-03-2021

CS SUBODH

(COMM)/1 STATE BANK OF INDIAKUMAR

78/2021 Vs NEERAJ SINGH(P), 25-03-2021 [25-03-2021

CS SUBODH

(COMM)/1 STATE BANK OF INDIAKUMAR

79/2021 Vs RAJ KUMAR SINGH(P), 25-03-2021 [25-03-2021
STATE BANK OF INDIA|

CS Vs M/S RAMASUBODH

(COMM)/1 AYURVEDIC CENTREKUMAR

80/2021 |ANR SINGH(P), 25-03-2021 [25-03-2021

CS STATE BANK OF INDIASUBODH

(COMM)/1Vs MR MANVENDRAKUMAR

81/2021 NATH CHOURASIA SINGH(P), 25-03-2021 [25-03-2021
STATE BANK OF INDIA|

CS Vs M/S DADISUBODH

(COMM)/1 TRICYCLE KUMAR

82/2021 [INDUSTRIES SINGH(P), 25-03-2021 |25-03-2021
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CS SUBODH

(COMM)/1 STATE BANK OF INDIAKUMAR

83/2021 Vs HAKIM SINGH SINGH(P), 25-03-2021 [25-03-2021

CS SUBODH

(COMM)/1 STATE BANK OF INDIAKUMAR 28-03-

94/2021 Vs BALJINDER SINGH(P), 30-03-2021 [2021

CS STATE BANK OF INDIASUBODH

(COMM)/1Vs M/S MAZENTAKUMAR 28-03-

95/2021 |CLOTHING PVT LTD |SINGH(P), 30-03-2021 2021
M/S DIGAMBER|

CS ENTERPRISES Vs M/S

(COMM)/1TIRUPATI TEX TRADEADITYA

96/2021 [PVT LTD AND ORS JAIN(P), 30-03-2021 [20-03-2021]

CS CANARA BANK Vs M/S

(COMM)/1 AERO PACKAGINGREKHA 30-03-

97/2021  |IAND ORS RUSTAGI(P), |30-03-2021 [2021

19 [MS. SUKHVINDERSHAHDARA
KAUR CHANDRA KISHORE

CS CHAURASIA Vs RA|

(COMM)/1 PERFUMERY WORKSPRAKHAR

32/2021  [PRIVATE LIMITED SHARMA(P), [02-03-2021 [11-02-2021

CS

(COMM)/1M/S KARAN OFFSET|GAUTAM

45/2021 Vs SATPAL SHARMA |[PAL(P), 03-03-2021 [15-02-2021

CS

(COMM)/1/ASICS CORPORATIONGAUTAM 02-03-

41/2021 Vs ASHOK KUMAR BHASIN(P), |06-03-2021 [2021
M/S TIRUPATI

CS STRUCTURALS LTD Vs

(COMM)/1 ASHOK KUMARPDILIP 03-03-

42/2021 |GUPTA IAGARWAL(P), |06-03-2021 2021

CS IDBI BANK LITD Vs

(COMM)/1RAM DAYAL SINGHVIVEK 06-03-

53/2021 |AND ANR KUMAR(P), [10-03-2021 [2021

CS SURESH KUMAR|

(COMM)/1 SHARMA Vs VIKAS 08-03-

56/2021 |HIMANSHU MITTAL |BHATIA(P), [12-03-2021 [2021

CS RAJ NARULA AND

(COMM)/1|0RS Vs PALMERARADHEY 06-03-

55/2021 REALCON (P) LTD SHYAM(P), 12-03-2021 2021

CS RANJAY

(COMM)/1 STATE BANK OF INDIAKUMAR 08-03-

54/2021 Vs SHADAB MALIK SINHA(P), 12-03-2021 2021
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HOUSING
DEVEOPMENT
FINANCE
CS CORPORATION
(COMM)/1[LIMITED Vs RAHULNEERAJ 09-03-
57/2021 |JAIN AND ANR KUMAR(P), [15-03-2021 [2021
M/S EASY TRIP|
CS PLANNERS LTD Vs
(COMM)/1M/S NAVKAARKUSHAGRA 09-03-
60/2021 |[HOLIDAYS AND ANR |BANSAL(P), [17-03-2021 [2021
JOGINDER NATH
SAHNI Vs M/S
CS GAYATRI INFRA|
(COMM)/1PLANNER (P) LTDAJAY 08-03-
63/2021 |AND ORS GUPTA(P), 18-03-2021 2021
CS KAPIL KOHLI Vs M/S
(COMM)/1|GAYATRI INFRAAJAY
62/2021 |[PLANNER (P) LTD GUPTA(P), 18-03-2021 [12-03-2021
M/S AMBER|
ELECTROTECH LTD Vs
CS M/S NEXGEN
(COMM)/1INFRACON PVT LTDANEESH
64/2021 |AND ORS SHARMA(P), [18-03-2021 [12-03-2021
PRISTINE UTILITIES
PRIVATE LIMITED Vs
CS JAIL GANGOUR|
(COMM)/1 BANQUETS PRIVATEROHAN
66/2021 [LIMITED ROHATGI(P), |20-03-2021 [15-03-2021
M/S EASY TRIP|
PLANNERS LTD Vs
CS M/S MISHRA TOUR
(COMM)/1AND TRAVELS ANDKUSHAGRA
68/2021 |ANR BANSAL(P), [22-03-2021 [12-03-2021
M/S KRITI
CS INUTRIENTS LTD Vs
(COMM)/1 NAIVEDYA ANIL KUMAR|
67/2021 |ASSOCIATES SAHU(P), 20-03-2021 [15-03-2021
CS
(COMM)/1|STATE BANK OF INDIAVIJAY 19/03/202
70/2021 Vs DEEPAK KUMAR |PRAKASH(P), |23-03-2021 |1
CS
(COMM)/1SACHIN KATYAL VSNEERAJ
71/2021 | AMAN AGGARWAL TYAGI(P), 23-03-2021 [17/03/2021
CS PUNJAB AND SIND
(COMM)/1 BANK Vs MITHLESH
74/2021 |SINGH AND ORS GAURAV(P), |24-03-2021 [19-03-2021




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS INAVEEN KUMAR VsBRIJESH
(COMM)/1M/S NARULA ANDKUMAR
73/2021  |COMPOANY AND ORS |SHARMA(P), [24-03-2021 [22.03-2021

TUF METALLURGICAL
PRIVATE LIMTED Vs
CS INORTECH FERRO
(COMM)/1 ALLOYS PRIVATEVAIBHAV
72/2021 [LIMITED AND ORS | MAHAJAN(P), |24-03-2021 [22.03-2021

CS SUBODH
(COMM)/1 STATE BANK OF INDIAKUMAR
90/2021 Vs SANJEEV KUMAR |SINGH(P), 26-03-2021 [17-03-2021

CS SUBODH
(COMM)/1STATE BANK OF INDIAKUMAR
89/2021 Vs VIKAS KUMAR SINGH(P), 26-03-2021 [17-03-2021

CS SUBODH
(COMM)/1 STATE BANK OF INDIAKUMAR
88/2021 Vs SATENDER KUMAR [SINGH(P), 26-03-2021 [17/03/2021

STATE BANK OF INDIA|
CS Vs M/S SWANISUBODH
(COMM)/1COLLECTION ANDKUMAR 19/03/202
87/2021 | ANR SINGH(P), 26-03-2021 |1
CS INARENDER NEELAM
(COMM)/1 AGGARWAL VsKUMARI
91/2021 [ TANUSHI CREATION |[MALIK(P), 26-03-2021 [22.03-2021
M/S ERD
TECHNOLOGIES PVT
CS LTD Vs RAMESH
(COMM)/1 KUMAR @ RAMESHSATISH
86/2021 [PATEL AND ORS KUMAR(P), [26-03-2021 [22.03-2021
CS M/S CALAMA SALES
(COMM)/1PVT LTD Vs DINESHANIL KUMAR| 18/03/202
84/2021 |KOTHARIAND ORS |[SAHU(P), 26-03-2021 |1
CS VMS EVENTS PVT LTD
(COMM)/1Vs M/S  SPARKLE
93/2021 |SYSTEMS SETHI(P), 30-03-2021 [22.03-2021
CS D K JEANS Vs CITY]
(COMM)/1 [LIFE RETAIL PVT LTDPREM
92/2021 |AND ANR RATAN(P), 30-03-2021 [24.03-2021
20 SDI;IéT‘gII‘é(T)D K}TI%A&Noﬂh-West 162/21 Bank of Baroda Vs/Anshu 05.03.21 23.02.21
(COMMERCIAL) Rakesh Kumar Priyanka
161/21 Bank of Baroda Vs. ArunAnshu 05.03.21 23.02.21
Kumar Priyanka
160/21 Bank of Baroda Vs. |Anshu 05.03.21 23.02.21

Kumar Priyanka
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166/21 Central bankk of India Rajiv Kumar [05.03.21 23.02.21
'Vs. Harish Kumar
Puneet Kumar
New Age Acoutics P Ltd.
163/21 IVs. Adarnas Int. School 04.03.21 24.02.21
Mohit Diwan
Deepak Kumar Vs. Seth
165/21 Sunderlala Jain 02.03.21 12.02.21
Savita Rustogi |05.03.21
RQS Engineering P Ltd.
vs. Kuber Polychem P|
164/21 Ltd 22.01.21
Rajesh kr|
Mudit Impex P Ltd. Vs.Singhla
171/21 Meta Ind. Ltd. 06.03.21 15.02.21
Rashmi singhla|06.03.21
Manish Aggarwal Vs,
170/21 Inder Sons Complex 23.02.21
Bhagat Singh
Satish Jindal Vs.
172/21 Virender Kaushik 06.03.21 26.02.21
\Avinash Kumar
Sarveshwari
Technologies Ltd. Vs,
169/21 Hitec Equipments 06.03.21 25.02.21
/Avinash Kumar
Sarveshwari
Technologies Ltd. Vs,
167/21 \Auston Engineers 06.03.21 25.02.21
Rashmi singhla|06.03.21
Manish Aggarwal Vs,
173/21 Tisha Impex & ors. 23.02.21
Rashmi singhla|06.03.21
Manish Aggarwal Vs,
175/21 Krishna Plywood & Ors 23.02.21
|Avinash Kumar
Sarveshwari
Technologies Ltd. Vs,
168/21 Pawan Kumar 06.03.21 25.02.21
/Arvind Singh
\Ashisha Vs.  United
176/21 India Ins. Co. Ltd. 06.03.21 23.02.21
Sachin Kumar
Tanya Dewan Vs. The
177/21 Oriental Ins. Co Ltd. 08.03.21 04.02.20
Varun Sharma
Bank of India Vs,
179/21 Manender Kumar 08.03.21 26.02.21
Vinay Tyagi
Sandeep Kumar Vs.
Tower Vision India P
180/21 Ltd. 08.03.21 26.02.21
Varun Sharma
Bank Of India Vs. C M
178/21 Plastics P Ltd. 08.03.21 26.02.21
Shailesh
bank of Maharashra VsKumar
182/21 Jain Electrical 12.03.21 26.02.21
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shailesh kumar

Bank Of Maharashtra

181/21 'Vs. Jain Electricals 09.03.21 26.02.21
IANIKIT RATHI
SHRI DURGA
DTRADERS VS. JAI
184/21 IMAA PLASTIC 12.03.21 25.02.21
IANIKIT RATHI
Navin plastic vs. Jai Maal
183/21 Plastic 12.03.21 25.02.21
Deepak
ICICI Bank Vs. DeepakKaushik
185/21 Kumar Tiwari 12.03.21 02.03.21
Deepak
ICICI Bank Vs. NishitKaushik
187/21 Enterprises 12.03.21 02.03.21
Deepak
ICICI Bank Vs. BhawaniKaushik
186/21 Sharma 12.03.21 02.03.21
Jeet Lal
Vijay Khanna Vs. JoshilaKhurana
189/21 Footwear P Ltd. 15.03.21 03.09.19
D R Jain

Renaistance aqua P Ltd.
Vs, S K entygrated
193/21 consult 15.03.21 04.03.21
D R Jain

Renaistance aqua P Ltd.
Vs, S K entygrated
194/21 consult 15.03.21 04.03.21
Prashant
R K Electro componentRanande
P Ltd. Vs. Advance

192/21 Metering Tech Lid. 15.03.21 10.02.21
Sanjeev
Chauhan
Ravi Khatri Vs. Tata AIG|
190/21 General Insurance Ltd. 15.03.21 04.03.21
Amit Kri
Rishabh Trading Co. Vs.Khanelwal
188/21 Bhola Mills 15.03.21 03.03.21
Neha Rai
CL Product Ind Ltd. Vs.
191/21 M K Industrial 15.03.21 21.12.20
Pradeep Rana
Mukul Mahendri Vs
195/21 Care Health care 18.03.21 02.03.21
/Ashish goel

Katyani Exports Vs,
Mirah Belle Naturals P
196/21 Ltd. 20.03.21 06.11.20
R K Sinha
199/21 SBI Vs. Jokhu ram 18.03.21 05.03.21
Rajesh Jangra

Delhi Shuttering Store
'Vs. Ascent Construction
197/21 P Ltd. 17.03.21 19.01.21
R B Pandey

mohinder mohan guptal
198/21 'Vs. Chairman Cum M D 17.03.21 28.09.18




District

202/21

Case No.

Petitioner Name VS

Respondent Name

Paras Lubricants Ltd.
\Vs. Sapan Kumar Das

Advocate

Dinesh  Singh
Choudhary

Date

Registration

19.03.21

ofDate

of e-
Payment o
Court Fees

03.03.21

206/21

Nexgen Flueno
Polymers Ltd. Vs. Ruby|
Polymers Co.

Sandeep Jindal

19.03.21

08.03.21

205/21

Nexgen Flueno
Polymers Ltd. Vs. Shree
Jee Sales Corp.

Sandeep Jindal

19.03.21

08.03.21

204/21

Flueno
Vs,

Nexgen
Polymers  Ltd.
Genrex Enterprises

Sandeep Jindal

19.03.21

08.03.21

201/21

Canara Bank vs. Swastic
Foods

'Vandana bhatia

19.03.21

22.02.21

200/21

Chajer Ind Marketing
Co. Vs. Falaah Traders

Sahil Goyal

19.03.21

04.02.21

203/21

Gayatri Footwear P Ltd.
'Vs. Natural Shoe Co.

J J Tyagi

19.03.21

04.03.21

208/21

Rahul sharma Vs,
Extreme Coating P Ltd.

Darshan
Paliwal

17.03.21

12.03.21

207/21

Pritam kr Mittal Vs.
Saurabh Tanwar

Shailendra
Babbar

17.03.21

09.03.21

210/21

krishna Polymers Vs,
Shiva Granito Export
Lid

Surendra kr
Sharma

19.03.21

18.02.21

209/21

R R Poly Plast Vs. Shiv|
Enterprises

Surender Singh

19.03.21

23.02.21

211/21

Rakesh Gupta Vs. Blue
raisin Entertainment
LLP

Suresh Kumar

19.03.21

15.02.21

212/21

Gayatri Poly Rub Vs,
Quality distributor

J J Tyagi

17.03.21

20.11.19

215/21

Gurmit Singh Vs. Rudral
Sen Gupta

Davinder Pal

18.03.21

07.06.19

214/21

Bank of Baroda Vs.
Rajesh Bhatia

‘Anshu
Priyanka

19.03.21

23.02.21

213/21

Bank of Baroda Vs.
Parminder Kaur

‘Anshu
Priyanka

19.03.21

23.02.21

216/21

Sunita Singhla Vs. Sarital
Singh

Rajeev Kumar

20.03.21

11.12.2020

217/21

Punjab National Bank
Vs. Sukhwant Kaur

Paras Aggarwal

20.03.21

10.03.21
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Registration

District Case No. Petitioner Name

Respondent Name

State Bank Of India Vs.

222/21 Rajpur Singh & Ors. R K Sinha 22.03.21 12.03.21
Divya Traders VS. Clean

221/21 India Shahid Khan [22.03.21 08.03.21
Crystal crop Protection
Ltd. Vs. Ranga Krishna

220/21 Murthy Arvind Kr 22.03.21 22.01.21
Bank Of India Vs,

219/21 Chandan Singh Varun Sharma [22.03.21 12.03.21
Cutex India Vs. CalziziSatinder S

223/21 Fashion Ltd. Bawa 24.03.21 07.01.21
Canara Bank Vs,

228/21 Ravinder Kaur Subhash kr Jha|20.03.21 18.03.21
Punjab National Bank

227/21 \Vs. Sushil Kumar Umang Mittal |20.03.21 05.04.19
Canara Bank Vs.

229/21 Mominder khan Subhash kr Jha|20.03.21 18.03.21
Punjab National Bank

226/21 Vs. Deepak Kumar Umang Mittal |20.03.21 05.04.19
Punjab National Bank|

225/21 'Vs. Mohit Kumar Umang Mittal |20.03.21 05.04.19
Ish Kr Sachdeva Vs,

224/21 HiTech Printing lAyush Negi 20.03.21 18.03.21
Swift Securitas P Ltd.

230/21 'Vs. Rajesh Business Varun Jain 20.03.21 04.03.21
Under Armour Inc Vs.Pramod Kr

233/21 \Ashok kumar Singh 22.03.21 18.03.21
Imran Khan Vs. MatinNarender

237/21 Khan Sharma 23.03.21 23.01.21
Canara Bank Vs. Vimal

236/21 Kumar Subhash kr Jha|23.03.21 18.03.21
AG Footjoy P Ltd.Vs.

242/21 Zeal Impression P Ltd. |Dev Rishi 23.03.21 10.01.21
Union Bank of India Vs.Subhash Kr

239/21 M S Electrical Jha 23.03.21 20.03.21
Nike Innovate C. V Vs/Pramod Kri

238/21 \Ashok Kumar Singh 23.03.21 19.03.21
Union Bank of India Vs.Subhash Kr

240/21 Etofee Enterprises Jha 23.03.21 20.03.21
Union Bank of India Vs/Subhash Kr|

241/21 M J Consultancy Jha 23.03.21 20.03.21




District Case No.

235/21

Petitioner Name VS
Respondent Name

Levi Strauss & Co. Vs.
\Ashok Kumar

Advocate Date ofDate of e-
Registration Payment o
Court Fees

Parmod Kr
Singh 22.03.21 18.03.21

234/21

Calvin Klein Vs. Ashok
Kumar

Parmod Kr
Singh 22.03.21 18.03.21

232/21

)Addidas AG Vs. Ashok
Kumar

Parmod Kr
Singh 22.03.21 18.03.21

231/21

Jitender  Singh Vs,
)Ashok Singh

P K Sharma 22.03.21 18.03.21

243/21

Rakesh Garg Vs. Verto
Electric

Vikas Jain 30.03.21 10.03.21

244/21

Bank of Baroda Vs.
Primium Agro P Ltd.

Sumeet Anand |24.03.21 22.03.21

247/21

Rajdhani Flour Mills Vs.
Shri Shiv Kr Khana

Sanjay Kri
Mishra 27.03.21 14.01.21

248/21

Rajdhani Flour Mills Vs.
Shri Jakir Ali

Sanjay Kr
Mishra 27.03.21 03.02.21

246/21

Shakti Bhushan Vs. Elin
Electronic Ltd.

Sushant Yogi |25.03.21 01.10.19

245/21

Manoj Kumar Vs. Pappu

Gauravdeep
Gupta 25.03.21 22.03.21

249/21

Jagat Singh Vs.
Ravinder Singh

A S Thapa 27.03.21 11.03.21

250/21

Hi-tech pipes ltd. Vs.
Durj industries P Ltd.

Rahul Sharma [26.03.21 23.03.21

251/21

Shiv Shakti P Ltd. Vs.
Nikunj Dalmia

Ravinder
Zadoo 26.03.21 11.01.21

252/21

Yes Bank Ltd. Vs,
Shamsher Fashion

Sanjeev Kr
Pathak 26.03.21 15.01.21

253/21

\Ashwani Seth Vs. Team
Insurance Suveryors

Rajni Yadav ~ [26.03.21 22.03.21

255/21

Elitetech Eng. Solution
'Vs. Sancara M D P Ltd.

Naveen
Bhardwaj 27.03.21 13.01.21

258/21

Vandana Gupta Vs. Seth
Sunder Lal Jain

Mohit Dewan |27.03.21 18.03.21

256/21

Redhering Plast Ind P
Ltd. Vs. SSBI Fire P Ltd.

Neelam
Panchal 27.03.21 24.03.21

257/21

state Bank Of India Vs.
Shokeen Gen. House

Subrat Kumar |27.03.21 24.03.21

254/21

Vipin  Chemical Vs.
Kapco Anti Vibration

Vijender Kr  [27.03.21 24.03.21
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Respondent Name Registration Payment o
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\Alok Gupta Vs. SatyaAmanoj
259/21 Construction Sharma 30.03.21 24.03.21

Hazoori Lal & Sons Vs.

260/21 \Vs. DLF Raymon Singh [30.03.21 27.01.21
Manikar GuptaAnand Parkash|
261/21 VsPankaj Kumar Jain 31.03.21 27.01.20

Vivek  Singhal Vs,
Servotech Power System|
263/21 Ltd. Sunil Goyal 31.03.21 24.03.21

Keshav Hichem P Ltd.
Vs. Praveda Herbal PDeepak
262/21 Ltd. Sharma 31.03.21 26.03.21

IAshu Textiles Vs. CKK
264/21 Vivah Collection Rakesh Talwar |31.03.21 04.02.21

Switcher India LLP Vs.

265/21 \Abhijit Singh Vikrant Arora |31.03.21 24.03.21
Switcher India LLP Vs.

266/21 )Altias Group Vikrant Arora |31.03.21 24.03.21
Crystal crop ProtectionBhaween

275/21 Ltd. Vs. prajat Singh phular 01.04.21 19.02.21
Rajdhani flour mills Vs/Sanjay kr

269/21 Nitesh Tiwari Mishra 01.04.21 22.03.21




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

Rajdhani flour mills Vs.Sanjay K
270/21 Himanshu Garg Mishra 01.04.21 22.03.21

Seema Jerath Vs. seven

268/21 Seas Hospitality Vishnu Mehra |01.04.21 27.03.21
Vishal trading Co. Vs.Himanshu

267/21 Parul Nath & Co. Shekhar Kr 01.04.21 24.12.20
Rajdhani flour mills Vs.Sanjay K

271/21 Ujjwal gupta & ors. Mishra 01.04.21 22.03.21

Crystal crop protectionBhawesh
274/21 Ltd. Vs. Manish Mewada/Phular 01.04.21 01.02.21

Crystal crop protectionBhawesh
273/21 Ltd. Vs. shiv kumar phular 01.04.21 19.02.21

Crystal crop protectionBhawesh

272/21 Ltd. Vs. shiv kumar phular 01.04.21 19.02.21
21 | MS. BARKHA North 05.03.21
GUPTA, DJ(COMM) M/S SHWAMEGH
CS(COMM SPICES VS M/S MATA|
)144/21  SHREE KAVITA GAUR|08.03.21
08.03.21

CS(COMM NITIN SINGHAL VSMUKESH
)145/21 S.V. HITECH GUPTA 12.03.21

05.03.21
CS(COMM SBI V/S RAVINDER
)149/21 KUMAR R.K. SINHA  15.03.21

WINDSOR CABLE VS
CS(COMM AUTOPAL MADHAV
)152/21 MANUFACTURING NARAYAN 17.03.21 08.03.21

CS(COMM [L.VENKA FOODS VSsSANJAY
)153/21 FROZEN WORLD IAGGARWAL 17.03.21 12.03.21

CS(COMM [KANIKA SUKHANI V/SKAMAL
)157/21 SACHIN SINGH SHARMA 19.03.21 16.03.21

CS(COMM TATA POWER V/S
)166/21 SUSHIL GOEL 0O.P. PRASHAD|20.03.21 17.03.21

MANTI AGRO V/S
CS(COMM MADAN CORPS
)177/21 SERVICE PREMY JAIN [25.03.21 19.03.21




SH.
DUDANI,
(COMMERCIAL)

HARISH

Case No.

CS COMM.

78/2021

Petitioner Name VS
Respondent Name

M/S CAPRICORN
RESTAURANT VS M/S
IAQUARIAN
ENTERPRISES

Advocate

NISHAN DAS

Date
Registration

01.03.2021

ofDate of e-

Payment o
Court Fees

13.03.2020

CS COMM.

79/2021

M/S AFM LOGISTICS
P. LTD. VS M/S ENKAY
EXPORTS

KAMAL
BHATIA

01.03.2021

19.02.2021

CS COMM.

80/2021

M/S SHERWOOD
ENTERPRISES &
VIRENDER SINGH

SUSHIL
AHLAWAT

01.03.2021

10.02.2021

CS COMM.

81/2021

PUNJAB  NATIONAL
BANK VS SAI
INFRASTRUCTURE

MADHAVI
SHUKLA

01.03.2021

19.08.2020

CS COMM
83/2021

M/S MOVEX CARGO P.

JLTD. VS M/S PRIPACK]

INTERCONTINENTAL

IASHOK
GOYAL

KR.

01.03.2021

18.02.2021

CS COMM.

84/2021

STATE BANK OF INDIA
VS M/S
BOUTIQUE

SATGURUSUNIL

SEHRAWAT

01.03.2021

21.12.2020

CS COMM.

85/2021

VS BHAGWAT KUMAR

STATE BANK OF INDIASUNIL

SEHRAWAT

01.03.2021

24.12.2020

CS COMM.

86/2021

VS JAGDISH MAHTO

STATE BANK OF INDIASUNIL

SEHRAWAT

01.03.2021

21.12.2020

CS COMM.

87/2021

VS DHARMENDAR

STATE BANK OF INDIASUNIL

SEHRAWAT

01.03.2021

21.12.2020

CS COMM.

88/2021

STATE BANK OF INDIA|

CHOUDHARY

VS ABHIJITISUNIL

SEHRAWAT

01.03.2021

22.12.2020

CS COMM.

89/2021

VS ALOK KUMAR

STATE BANK OF INDIASUNIL

SEHRAWAT

01.03.2021

22.12.2020

CS COMM.

77/2021

SECRETS OF INDIA
TOURS P. LTD. VS
SRIGANESH
ESWARACE

TANVIR
NAYAR

01.03.2021

24.12.2020

CS COMM.

90/2021

M/S TECH MAX ENGG.
P. LTD. VS M/S JAI
HANUMAN  ENGG,
INDUSTRIES

PRAVEEN
GUPTA

02.03.2021

22.02.2021

CS COMM.

91/2021

ANIL KUMAR VS
UFIRST HEALTHCARE
P. LTD.

AMAN
AHMAD

02.03.2021

19.02.2021




District

Case No.

CS COMM.

92/2021

Petitioner Name

Respondent Name

BANK OF INDIA VS
M/S KEN SMART RO
SYSTEM P. LTD.

VSAdvocate

SANCHIT
KUMAR

Date
Registration

02.03.2021

ofDate

of e-
Payment o
Court Fees

21.01.2021

CS COMM.

93/2021

STEEL GRACE INDIA
P. LTD. VS M/S MET
CON REALTY INFRA P.
LTD.

RAJEEV
KAPOOR

04.03.2021

01.03.2021

CS COMM.

94/2021

BANK OF
MAHARASHTRA VS
MOHD. KABIRUL
ISLAUN

PRASHANT
KUMAR

04.03.2021

09.02.2021

CS COMM
95/2021

.SCIENCE VS M/S YASH

M/S HEMODIAZ LIFE

ENTERPRISES

VIPIN KUMAR

06.03.2021

21.01.2020

CS COMM.

96/2021

STATE BANK OF INDIA|
VS SUKHLEEN KAUR

R.K.SINHA

09.03.2021

03.03.2021

CS COMM.

97/2021

STATE BANK OF INDIA|
VS NARESH KR,
MALHAN

R.K.SINHA

09.03.2021

03.03.2021

CS COMM.

98/2021

M/S SONI CREATIONS
VS M/S  ONKAR
FASHION

SATENDER
SINGH

09.03.2021

18.12.2020

CS COMM.

99/2021

PUNJAB  NATIONAL
BANK VS VIKAS
RASTOGI AND ORS.

SAURAV
BHASIN

12.03.2021

08.03.2021

CS COMM.

100/2021

SMT. RAJBALA VS
VINITA PANDEY

KARANVEER
TYAGI

15.03.2021

24.09.2020

CS COMM.

101/2021

CANARA BANK VS
SHIV KUMAR

SUBHASH KR,
JHA

15.03.2021

12.03.2021

CS COMM.

102/2021

STATE BANK OF INDIA|
VS INDIAN ROYAL

SUNIL
SEHRAWAT

17.03.2021

06.01.2021

CS COMM.

103/2021

STATE BANK OF INDIA|
VS BALAJI
FURNITURE

SUNIL
SEHRAWAT

17.03.2021

06.01.2021

CS COMM.

104/2021

UNION  BANK
INDIA VS
MURLIWALA
TRANSPORT

OF
M/S

S.K. VASISHT

17.03.2021

10.03.2021

CS COMM.

105/2021

TRILOCHAN KAUR VS
TAMTA
CONSTRUCTION

MANMOHAN

SINGH

18.03.2021

21.12.2020




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date
Registration

ofDate

of e-
Payment o
Court Fees

UNION BANK OFRAM
CS COMM.INDIA VS LAKHI RAMBHUSHAN
106/2021 [ETC. PANDEY 18.03.2021 [16.07.2019
UNION BANK OFRAM
CS COMM.INDIA VS KISHAN LALBHUSHAN
107/2021 |AND ORS. PANDEY 18.03.2021 [16.03.2021
RAM
CS COMM.UNION BANK OFBHUSHAN
108/2021 [INDIA VS LAKHI RAM PANDEY 18.03.2021 [16.03.2021
UNION BANK OFRAM
CS COMM.INDIA VS KISHAN LALBHUSHAN
109/2021 |AND ORS. PANDEY 18.03.2021 [16.03.2021
CS COMM.UNION BANK OFRAM 18.03.2021 (16.03.2021
110/2021 [INDIA VS LAKHI RAMBHUSHAN
IAND ORS. PANDEY
CS COMM.UNION BANK OFRAM 18.03.2021 (16.03.2021
111/2021 [INDIA VS KRISHANBHUSHAN
LAL AND ORS. PANDEY
CANARA BANK VSRAM
CS COMM.RAM TEERATHBHUSHAN
112/2021 MAURYE PANDEY 18.03.2021 [15.03.2021
RAM
CS COMM.CANARA BANK VS M/SBHUSHAN
113/2021 TARUN LIGHT PANDEY 18.03.2021 [15.03.2021
RAM
CS COMM.CANARA BANK VSBHUSHAN
114/2021 MUKESH PAL SINGH |PANDEY 18.03.2021 [15.03.2021
CANARA BANK VSRAM
CS COMM.UPDESH KUMARBHUSHAN
115/2021 SHARMA PANDEY 18.03.2021 [15.03.2021
CS COMM.CANARA BANK VSVIVEK
116/2021 [KRISHAN KR. GUPTA | KUMAR 19.03.2021 |05.03.2021
THE NEW  INDIA
IASSURANCE CO. LTD.
CS COMM. VS M/S CHETAKNAVDEEP
117/2021 [LOGISTICS LTD. SINGH 19.03.2021 [10.03.2021
CS COMM.INDIAN BANK VSJASDEV
118/2021 [NEHA SHARMA SINGH 20.03.2021 [12.03.2021
CS COMM.INDIAN BANK VSJASDEV
119/2021 MANISH KR. SHARMA [SINGH 20.03.2021 [12.03.2021
DAMODARAM  HARIPRAMOD
CS COMM.VS M/S SUNPACKSHRIVASTAV
120/2021 [INDUSTRIES A 22.03.2021 [19.11.2019




District

Case No.

CS COMM.

121/2021

Petitioner Name VS

Respondent Name

CANARA BANK VS DR.
GIRISH YADAV

Advocate

SUBHASH KR.
JHA

Date
Registration

22.03.2021

ofDate

of e-
Payment o
Court Fees

20.03.2021

CS COMM.

122/2021

SUMIT KHURANA VS
PAWAN CHOPRA

S.K.GULATI

22.03.2021

13.03.2021

CS COMM.

123/2021

M/S ROCKTEK INFRA|
VS M/S GAMMON
ENGG.

SANJEEV
KAMRA

22.03.2021

17.03.2021

CS COMM.

124/2021

JAGATJIT
INDUSTRIES LTD. VS
PANKAJ SINGH

ABHIJEET
GUPTA

23.03.2021

12.02.2021

CS COMM.

125/2021

SANDEEP GUPTA VS
M/S DYNAMIC ENGG.
LTD.

NAVEEN
SAXENA

23.03.2021

22.03.2021

CS COMM.

126/2021

G.S. ENTERPRISES VS
PARAS DECORATORS

RAJ GAURAV

23.03.2021

21.03.2021

CS COMM.

127/2021

G.S. FURNISHING VS
PARAS DECORATORS

RAJ GAURAV

23.03.2021

10.03.2021

CS COMM.

128/2021

CANARA BANK VS
SUNIL KR. GUPTA|
AND ORS.

VANDANA
BHATIA

24.03.2021

22.02.2021

CS COMM.

129/2021

CANARA BANK VS
NIRMAL VERMA AN|
DORS.

VANDANA
BHATIA

24.03.2021

22.02.2021

CS COMM.

130/2021

BANARAS
MANUFACTURERS P.
LTD. VS MAX
ELECTRONICS

RAJESH
KHAWARE

25.03.2021

24.03.2021

CS COMM.

131/2021

M/S BEING
EXHIBITION
MANAGEMENT VS
M/S  HANGER 4
EVENTS P. LTD. AND|
ORS.

POSH

RAVINDER
KUMAR
SINGH

25.03.2021

24.03.2021

CS COMM
132//2021

M/S AUDIO
TECHNOLOGIES AND

J/CODES (I) P. LTD. VS

IM/S SAFE SOCIETY

V.K. VATS

27.03.2021

05.09.2019

CS COMM.

133/2021

STATE BANK OF INDIA|
VS RAVI SHANKAR

R.K. SINHA

27.03.2021

23.03.2021

CS COMM.

134/2021

STATE BANK OF INDIA|
VS KUNWAR PAL
SINGH

R.K. SINHA

27.03.2021

23.03.2021




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

M/S ANUJ
ENTERPRISES VS M/S
CS COMM.CITYLIFE RETAILS P.
135/2021 |LTD. MANJU DEVI [27.03.2021 [20.03.2021

LOTUS TRENDS P.
CS COMM.LTD. VS P.B. RETAIL P.
136/2021 [LTD. V.K.PURI 30.03.2021 [24.03.2021

CS COMM.HITECH VS SPDDDURGESH
65/2021 [INFRA PAL 19.02.2021 [24.03.2021

BINOD NARANG VS
CS COMM.M/S PLANEDWAY|
137/2021 [SERVICES AND ORS. |AMAN GAUR |30.03.2021 [15.03.2021

INDIAN BANK VS RAM
CS COMM.NARAYAN SAH ANDJAGDEV
138/2021 |ORS. SINGH 30.03.2021 [26.03.2021
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